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section 54, Criminal Procedure 
Code (Act V of 1898) to arrest 
Shri Nath Pai, Member, Lok 
Sabha, in the limits Of Idalhond 
Village Khanapur Taluka Police 
Station today at U' 30 hours fol' 
offences under sections 341 and 
:l53 I.P.C. registered at Khanapur 
Police Station." 

DEMANDS ~  GHANTS-RAIL-
WAVS-contd. 

Sbrl Daawai (Jalore): Mr. Speaker, 
the working results of the RailwaYI 
for the previous year are promiling 
and encoura,ing. The main feature 
of the working is that there is a 
decline in the expenses and tIlere is 
8 slight increase In the return on 
capital. The return on capital in 
1957-58 was 4' 73 per cent which has 
now come to 4' ~  per cent. The 
('xpenses during 1957-58 were 81' 48 
per cent which have now come down 
to 79' 85 pel' cent. Apart from these, 
there arc many items to which due 
attention has been paid and results 
obtained by the Ministry. They have 
increased their capacity to carry 
,oods to an appreciable extent. I 
reme.o ber very well that two years 
back the country and many friends 
in this House were anxious to know 
how the railways will be able to 
fulfil the targets set in the Second 
Five V ... r Plan, because of the bottle-
neck in transport. But in the last two 
years they have made remarkable 
progress and now we can be rest 
assured that the target of 162 millinn 
tons fixed far the Second Plan i. 
within reach and there will be no 
difficulty on that score. It i8 com-
forting to know that even In the 
Third Plan there 111 ill be no dllllculty 
in the malter of transport .. 

1his will also indirectly saHllt the 
expansion of big industries. BecaWle, 
big industries can develop only when 
they are certain that they will get the 
raw materials in proper time and 
that they will be in a position to 

despatch their manufactured 100M to 
different a e~ In I'igllt tune. &'11-
ways haVe created conildeoce In the 
minds Of people, p ... l'ucularly \he 
industrialists, that tIlere Will be .. ,' 
difficulty IlDOut transport In ,t ... 
future. 

Another inlportanl aclnevem"nt uf 
the Railways is the saving of tureian 
exchange to the tune of 90 crores 
oC rupees. The foreillR exch .. ng.,· 
target of the Railway Ministry during 
the Second Plan was Rs. 423 Cl'Vl'es, 
out of wnlch it is estimated that there 
will be a saving of Rs. 90 crore.; in 
other words, their spending on for"ign 
exchange will be lell to the extent of 
Rs. 90 crores. 'Ibis has been al'h1eve4. 
by the effo.rts of Ihe Mmiatry In 
,'nabling manufacturin, of ll1l1se 
parts which they orillnally thoullht 
they would have to import from other 
countries. In Ulis way, apart trow 
saving the foreign exchange, alae by 
side they have encoura,ed many n .... 
small and medium-sized industries, 
which give plenty of employment 10 
our people In the country. 

In this connection, I would Uke to 
suggest that the railway worJtSbop. 
should pay more attention to the pro-
duction of tho.., items which are nuw 
being illljPorted. There are mMny 
I terns which it is difficult to produ"o 
in the private sector, in the small Ilnd 
medium-sized mdustries, because titey 
cannot get import licences tor th" 
capital plants for manufacturing those 
items. Now that the railway. hav", 
got a surplus of foreillR .e u ~  
they can import such plant. wlncb 
will manufacture those items. That 
will result in a further savin, or 
foreign exchunge. Also, if the rail· 
ways utilize their capacity mainly tc, 
manufacture new items, the present 
nlanutacturera wllI 'naVe conndenc" 
that t ~ r products will haVl' " 
regular market in the railways, a. 
the railways are not gain, to prodUCl! 
it themselves. in this connection, I 
would like to sugsest that they lhoulO 
utdlize the capacity of tbelr worl<-
shops to the full, at the same tun", 
seeinl to it that the existing. 
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[Shri Damani] 

industries which supply various items 
to the railways are not disturbed. 

There has been a shortfall In me 
reven ue on goods transport. 1 do 1I0t 
think it is due to very keom t'Um)lloU-
·tion. I think that road transport ." 
equally essential ana there should ~ 
some helilthy compet.iuon bet.""" 
road and rail transport. 

lUBlin. 

[MR. DEPUTY-SPEAKER in the ChaiT] 

Road transport gives so many facili-
ties to the cli.mts that people IOn' 
-t"mpted to selld their goods DY rUd<l 
transport. If ainlilar fliciiltif's ar .. 
given by the railways. tney will alsu 
get more transport. Therefore. III 111) 
opinion, the railways should consider 
the question ot giving Dlore and more 
facilities in th" matter of delivery of 
goods, allocation of wagons to the 
parties etc. 00 that they DIay be 
tempted to send their goods by rail 

Now I want to make a request 
about my constituency and Rajasthan. 
Sometime ago a Jallata tram Willi 
introduced from AhP!edabad to Delhi. 
It is a tri-weekly service. I want to 
request that this be made a dally 
service. It is becoming very popular 
and the public is gf'tting full adnut-
age of it. So it will be very good 
jf this train is made a daily train. 

Previously this train was going 
through Jaipur. Now the route a~ 

been challged and it is going through 
Reengu.. I do not know the reL"On 
as to why the route has been chang-
ed. Jaipur i. the capital of Raja.-
than. So many passengers are going 
from Abu Road and othl'l' pans 
through this +rain to Jaipur. i~ 

train was very convenient for them. 
It should be reconSidered and the 
previous route should be maintained 
·because it would be very helpful to 
the public. I have received so many 
letters from people in my consti-
1uency about the inconvemence ~aus
,ed due to this change. So I TPqllest 

that a thorough investigation 1IhDul4 
be made In this connection anlll route 
restored. 

1.'he Deputy MlDister 01 BaDw..,. 
(Shrl Sbalmawu Khan): There was 
no mail train on that line while there 
were mail trains on the ~t er line. 

Sl1rl Damanl: But you can consider 
the matter. 

Last time I requested to construct a 
hn., between Siruhi and Bhinmal. 
Bhmmal is a place which is develop-
lnt: and if a line is constructed IrCdll 
Sil'abi to }ihinmai there will be VPry 
areat lIIIlOWlt of work. Now that we 
are dweiopinll Kandlll Port, if this 
line is constructed it will help the 
gt'I)wtll ot tlli" sccliun. 1'111. ill th .. 
hinterland of the Kandla Port and 
th"'e areas are develop.ng aa "bID 
agricultural produc:ion is increasing 
there. ~re ore It i. most essential 
thllt tni. lin.. should be considered 
favourably. 

I 108Ilt to request about on~ or~ 

thing and that i. about the openina 
ot A.yurv .. uic dispen:;aries at th""e 
places where no dispensary or 
hospital is there. An Ayurvedic dis-
p .. nsary can De upelled with a Vt'I'Y 
"",all amount. In the rural area3 the 
pubJi<-is v"ry favourably di"lo05ed 
towa .. ds Ayurvedic medicmes. 'l'his 
can b.. d""e with Uttle eJl:penlle. 80, 
I hope thut the hon. Railway MlIlIs1eP 
woulQ pay attention to the opening 
o.r InOl"e Ay ..... edlc centre. in tha 
rllre 1 areldl .. here there are no liis-
penaries or hospi tals, on the Railway 
Statio.,s and other CentrH. 

~~  (~~-- nr-

~ t  \l!'lftrIrt): ~~  
~ t tr(.t flI; i~ qqit ePr ~ ~ 
it~Q~ t ~~  

<I'fT ~ ~ 1liT ~ t.rr ~ 
~it u .r it~ (t ~ 

IIi11f fiI;1n t I 11' ~. t u it; ~ 

it ~ ~~ ~ ~ ri ~ 'IQ«'lT lIT ~ 
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Demandlr ~ 3, ~ trw Grants (Railwall') 
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'Ii{ f 'liT 'Iil't ~ ~ t .m: llf If'q 
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m "" m;i'IT 'IT, firQ ~ ill' ~ 
""''f 'liT ~ i  ~ 'IT I ~~ W 'R 
mi<I' \'ff.t lilt 'Ii'tRm 'II)' I 

it (t ffi';J ~  t ~ <mi t 
~ . t t~s rr r ~~i i 
!rtt tprrfur t fiI; '" ~ ~ ~ .. {o'f 

~ it rr i  

Mr. DIIJAI&y-Speaker: Menlbers may 
nllw mU'/e tn.,r cut D'.otiun. to 
various Demands for Grants u ~ 

to their being otherwise admisSitit'e. 

N e.d tor Investigation and engineer-
ing sUTveli for doubling of track 
between Dindigul and Madur':i hi 
Southern Railwall 

!Ian 'l'anlamaDl: I beg to move: 

,orbat the demand under the 
head 'Miscellaneous Expenditure-
be reduced by RB. 100." (20). 

n ~  fOT inveshgatiOft and engineer-
'''Q 'UTVeli JUT doubling oj tnu:k 
bet"''''''' VITtAOlhu''''l/Ilr alld Madurui 
in Southern Railwall • 

e;Jarl TaDl':uu.ual: I bel to lDove: 

''That the demnnd under th .. 
head ~e aneous Ex}lt!mhLure' 
be reduced by Rs. 1110." (21) . 

Need for j7lP"digatio,. and engineer-
i7lg SUTveli for doubling of track 
~t  e,,,, 1IIa,laIT",duTai and Madurai 
j71 Southern Railwall 

Sui Talliamanl: I beg to mllve: 

"'1'hut til", demand voder me 
hrad :is( an ou~ £xyeol1lluie' "e reduced by Rs. 100." (UI. 



~ ~~ 13, ~ ~ (~ 4 ) for Gnlnt. 
(Railwalls) 

~4 to o ~n out-agencli at VJumrw-
lIal4 IeA' jl1llI'ftet/B tmm S'al..m ,,_ 
$icm to Dha"IJmagal4 in Southern 
Rai/walls 

~  'l'aupma.al: 1 be, to uwn.; 
''That the demand under the 

tt.eac1 '(J> dlnury W orICill, Jt,;.,. 

penses-Adminit!l-ati.on' be l"eC)'iL ..... 
ed by R •. 100." (111). 

Neild to open QUE ·ag,,""cli at trIlla ..... 
palllllam for jov:meya from &00 .... "· 
lIek),,,nu,. stanon to Ut:"'m.ll"'wWto". 
via KO'I"boi in Southem Ra'Iu. ... 

1'I1ir. a~ : I beg to mlA". 

'"'.'bat th" demand under tho! 
head 'Ordinary Wur\m11 1:11-
peMes-Ad"linistra!;on' be redu,,· 
~  by R •. IOU." 1118). 

Need to "pcn uut.age7lclI at JAt_ 
., Ca.mp fClT jO""''''IR f.om TIle .... 
BEatton to Lower Camp in SQUdlCT71 
)Wilwall 

S.IIrl TanIrBJDaDI: { beg to m09fo: 

''1'bat the demand under til .. 
h,...d 'Orctinal'Y Wurkill, J!:x-

JIo'tlses-AtlnllnislratJon' be r .. duc-
~ by R •. IUd." (811l. 

Failure to r ot~ /J .• sj.tant "ttera aJ 
S;i1ftlI.l "m/' ~ - o  ... unicaH",. to 
the posts of fitters in the Southern 
Railwa.1I 

SUI 'l'anpmaDI: 1 beg to m.,ve: 

'''n.at chI> d"lIIalld ur.der the 
he.... '(,rdinaTY WorkL"1g b-
pellses-Adm;I'iitration' be red.J<:-
lid by as. 100." (71)). 

Need to give the ,ame .cale of anll 
ttl ru ... t,nt li.tters of SiQ1Ul' afad 
Tel,.-eutn.,."u,a.:.cati.m in ,S(.IU.th.eTIt 
Railwall as in otheT Railwall' 

ffbrl Tl&DPmanl: 1 beg to move: 

"I'llat the demalld under l2&e 
lu:llti 'Uruma(y Work;ul EJr-

~s-- .ir.ist t  be redue-
"" hJ Rs. 106." (n). 

N," to liz la"" PUll ~  .. QI fila&-
torm fM8n,en aJ eJt-S.(.K. III I,,,. 
platform inspectON 

IIUaft ~ ...... : I be, to mow: 

"That ·the demand under tbe 
hwd 'Ordinary Workt.., lCll .. 
p.!D.:es-AI!.Ininistration' be reduc-
~ by Its. 100." (72l. 

Need for confirmation of all worker. 
'10/00 have put .n on" llea..-. • .... "ice 
1ft the' 'flt"".,.ill Couch Facto'll. 
Peramb"T 

SIIrl TaIlpmud: I bee to 1IIO"f.,: 

'"l'llIt the demand under the 
helo" 'Ordinary Worku" Jtx-
e.~.es- rninis ratio  be reduc-
ed by Ro. 100." (142) 

.!'i .. ,,(t to provide more wainng ,""",,, 
F,&cilitle. .n T"'lkasi Station. ,'1""tb-
em X .. ilwall. lor visitor, to CU'/U'· 
tallam Falls during season time 

1Ihr1 TaDpmanl: I beg to move: 

"That the demand under thlO 
1Ie.ui 'Ordinary' Workiug Ex-
....n.es·-Admini&lration· be reduc-
ed by Ro. 100." (242). 

)1'0111£"" to Tedress the gri"vance. 01 
IIh.. raillCall aecount. clerical mfl. 
viz. ,merging of grade. , and II 

811r1mati l'arvalhl KzillbDaD: I beg 
Ib IIluW: 

''That the demand under the 
head 'Ordinary Working Ex-
pt:Jls(:s-Admi.listration' be reduc-
e.d by Ro. 100." (4 ~). 

Adm..abilitll of appointing a Com-
,Alltee to discuos the various recom-
mendations of the Pall Commission 
with workeTs' Tepresentatlv"s before 
implementation 

IIhrimati Puvalhi 1lrIsJman: 1 beg 
to move: 

''That the demand under the 
head 'Ordinary Workiug Ex-
penses-Administration' be reduc-
ed by Ro. 100." (416). 



KARCH 8, 1960 for Grants (Rallwalls) 4010 

Diac:riminat07"l/ treatment of the staff 
Oft the basia of political affiliations 
to Union. 

SbrimaU Parvatbl KrIaIuwa: I beg 
to IbC)ve: 

'"!'hat the demand under the 
head 'Ordinary Working Ex-
penses-Administration' be reduc-
ed by Rs. 100." (417). 

Need to enforce the Railwall Police 
to check the i"""ease of c:rime. in 
the ,.ailwall 

Sbrl P. O. Delt: I beg to move: 

"That the demand under the 
head 'Ordinary Working Ex-
penses-Administration' be redul!-
eel by Rs. 100." (424). 

Question of co .. fi.,....a!ion of the em-
ployee. in the Signal and Tele-
communication Work.hop lit 
Secundcrabad 

Sbn T. B. ViRal Bao: I beg to ruove: 

'°l'h3t the demand under the 
h" .. d ·O .. dil1"l'Y WoJrking Ex-
penses-Administration' be reduc-
ed by Rs. 100." (437). 

Need tn appoint gano,,,e,,,,.om II_g 
the Ca$lJ4[ labour tuho are promoted 
G:I approved ~.  candidate. on tIw 
bG:lis of length of Bervice onlll 

Sbrl TaDrllDlaDl: I beg to move: 

''Th.at the demand under the 
h" .. d 'Ordinary Working Ex-
penses-Repairs and Maintenance' 
be reduced by Rs. 100." (143) 

I'aulfl/ maintenanee of ,.olli"" stock 

8brlmatl Pamtbl KrbIuwI: I beg 
to move: 

"That the den.and under the 
liead 'Ordinary Wurkina: ~ 

penses-·Repairs and Mllintenanc:e' 
be reduced· by RI. 100." (418) 

Failure to account for some . tapping 
and drilling na in~s in the (',,,.-
tral Work.hop at Matunga, bOfllball 

Sbrl TanrllDlaDl: I bell to mo,.,: 

''That the demant!. under u... "-
head 'Orainary WorkUlg .I!:x. 
peuses--Itepai"" lind aint ~n e  

be reauced by Its. 100." (.511) 

Delay in pallme .. t of travellinll allotD-
once. pTOtJident ,"r&d adt'''''t'e Clf" 
BalaTl/ to the emplollees at Tirunel-
veli Junction iIII Madurai Division of 
Southetn Railwall 

Shrl 'l':UlollOlDaDt: 1 bell to mo.,,: 

'''1'.'18t the d·!manot Ihlder lillt 
head 'Orrlinary Work:ng E,,-
penses-OpcraUng SVlft' b<' re-
duc<!d by Rs. 100." \b5) 

Delall in fJt1I1,,,ent uf It.a,,,, """11111 btl 
railtDuvrnen fTom the prooident 
F,.nd 

8hrl TIIJ.,_i: I beg to mo .... : 

'"Ibnt the d"mand und"r tbe 
h"nd 'Ordinary Work,." JIa,-
pfc'nses-Op",rat!ng Stall' bfo 10>-
duced by It.. 100." I'll ... 

Delall in sanctimling alld Jl411"'etlt al I....... ".om ~ Pro"id.mt j·u.'" 

Ill&rl 'l'aDa'a1lUUli: I beg to movO!: 

'''That the demand und.!r tile 
~  'Ordinnry WOlI,ln" h-
l>" .. ""s-.uperating Stuff 1M. r .... 
duced by Its. 100." (n) 

Need to raise salaTl/ of T. T J •. 

8br1 TaapataDi: I b.:C !oJ ...... ,,: 

''Thllt th" demand IInder to" 
h.,ad 'O"dinary W • .rlulIg Ib.-
penses--Operating Stalf' be I'll-
d"ced by RII. 100." 1710 I 

NeeJ to adopt pri ...... ple of equ.J1 PlV 
for equal wcn<k' for the ru".i.g 
.taff 

Sbrl TaacllllllUli: I bell to mn"..: 

"That the denullui. under the 
head 'Ordinary Working ~

~ ses-- . r t n ( Staff' be roe-
dw:ed by RI. 100." ('11$1 



Demands PHALGUNA 13, 1881 (SAKA)' frw G7'ants 
(JtBilwal/' ) 

Need to fix 8-hour dutl/ for all points-
",en in .:ati.)1\S Ij,I'''''e tIL" .tcmon 
"'lUters are on a-hour dutl! 

snrl 't.....,amul: 1 WI to muve: 

''That the demanof unllP.r the 
b.!Ild 'Otdin' .. 'Y W. >rkihe .I!.x-
pe"'L-s-Dperatlng Stall:' be re-
. d .. ct!d by Its. 100." (141) 

e~  in p.1v ..... nt 01 wer .. t1mll uilUlD-
a'Rce.! 

8hrlmatl Panathl Kr\aImaJl: 1 bag 
to move: 

"That the demand under the 
h'""i 'Ordinary Working Ex-
l*r,st!';--Oprradng SUff' be re-
d •• cect b.v R... lOU," \ t.~) 

Need fOT running electric trains 
between MadrlU Central cmd 
A,kan" ... in So .. tilem 1I.al/.001l1/ 

8hrl TlUIgamaat: 1 bell t.o move: 

"T,lnt th., demand lL"Jer the 
e~  'Urdillwry v,.orklllj( h-
pM ;e;>-'''pefllti"n (~ t )  be 
red ... ced by R!. 10.1," In) 

Sale of haff-b"n&t o~  IrlllQ ,/Ie 
engines 

Sl,dmolU ParnW ILrIIduwa: I bell 
10 nu,.If:: 

"T112t lhe delllanel under the 
b"a:l 'Ordinary Working t ~

. es- ~r .ion (Fud)' be 
red.,eed by Rs. 100." (419) 

Need to reduce the c ........ mption of 
coal 

8hri T. B. '\I'IUal ILaCl: 1 oog to mow: 

"That the demand under the 
hf:lld 'Oldinary Workinl Ex-

ns ~ eration (Fllel)' be 
rt!duced by Rs. 100." (oflI8) 

Need to flz conce"ional rate. of 
freight fur vegetuble. and fn,Iits to 
help the CQftBUmer. and Ine tarmer' 
1>/ the t~  

8hr1 P. O. Dell: I bel to muve. 

'''1'hat the demand under the 
head 'OrcIInary 'W'arkID. JI:I:-

pcndes-Operlltlllft oU.er thom 
Stblf and Ii'!."!l' be reduced by 
IUO." (b&J 

Delal/ in electrification of Jajpar-
Keon;har Road in Or;".a 

8M! B.  C. MulUCk: 1 bee to mllve: 

"That the deu.and under til. 
hpad 'Ordinary Workl.'.!t b-
~.n 31!'s--M iscellRn'!OUs T.xpl'n."" 
b" red\.:ced by Rs. 100." (1I«3) 

W07'lcinO of the Motn'ftit'l Hum •• , 
Kall/afto...-Central RaillDal/ 

8hr1 TIIJICIUII&Ill: I bel to mu\<e: 

"That the demand under the 
head 'Ordinary Wo.lrkir.. lJI-
pen.es-LIlbour Wclfar,,' be re-
duced by Rs. 100." luU) 

N e"d to "rant one lIear'. qlet'itll l..ave 
to emplol/ee. BUf!ering from T.B. 
with ful! pall 

"'l'hat the demand under tbe 
head 'Ordlnnry Workir.1 £x-
penses-Labour Welfare' be rl>-
duced by lb. 100." (1411) 

Need tc. provid. one nur,,, and BUfJ!-
cient .taf! in dilpensaTl/ of BOtRbal/ 
Centra! Rail"'"1/ t.'olonl/ ho",ual, 
Western RIIUWIlI/ 

8hr1 Assar: I beg to move,. 

"That the d"mand under the 
he&d 'Ordi"ary Woriun, Ex-
penses-Labour WeUsre' be re-
duced by Rs. 100." (193) 

Need to provide adequate numller of 
dectrw. in Railwall H oBpital& 

8hr1 ~: I beg to moye: • 

''That the demand under the 
head 'l"r4Inary Workinl h-
penaes-Labour Welfare' be re-
duce. by He. 100." (1N) 



Demands itARt" 3. leBb for arants (RailwaIlS) 

Fanure to prot/ide adt!quate number 
of quarters for emp!o1lees of Itite-
gra I Cooeh Factory 

Shrlmatl Parvatbi KrIJilIWl: 1 be; 
to move: 

"That t.hp. demand under thi! 
h .... tI 'OrdinAry Working Ex-
PMIsps-LRbour Welfare' be re-
dccPd by Rs. 100." (215) 

Nr.ed to r~ ent unQualilied ,,,,,.sons 
~(  Qivi .. q injections in the ~

." ....... 011/ at Kllll/an on Central R41l-

tD<::J 

Slit! a ~ i an : 1 beg to move: 

··":"1a: thp demand under the 
~e. I 'Ord;nary WOlking Ex-
Jl('T·.es-Lal.l)ur Welfare' be re-
du· .. cd DY Rs. 100." (244) 

Ne"d for Rtarang a holidall home ttl 
lIi11-station in the South 

tStaimatl. PanaW KrIshnan: I beg 
10 mC .. '-"'e: 

·'l:.at the demllnd under th .. 
I.elld 'Crdinary WOTkin!! Ex-
-en :~ a our Welfare' be re-
ducc'; by Rs. 100." (420) 

'",Iall in sanctioning leave arising out 
I ,f tmwleldll size of the Ol/lvalcot 
mt>i.i"". of Southern Railwall 

Shrimati ParvaW KrIsJuum: I beg 
iJ DIO',t.; 

. That ttl.. demand under the 
h"",d 'Ol'dinllry Working Ex-
wmse:<-Lllbour Welfare' be re-
d"Ced by R.,. 100." (460) 

W.".kinll of t ~ hospital at Erode 
Junction On Southern Ra.ilwall 

14hrlmati Parvathi KrlslmaD: I beg 

"Thal ttl,. dp.manr!' under t ~ 

~a  'Op<'n Ime Works-(Re-
v.:nue)-Labour e are~ be rc-
dllCl'd by Rs. 100." (216) 

1\ e~  of .in over-helld bridge ill 
GIl",.,S and Bamra stations tn the 
~ . t  Eas!ern Rai!wall due to 
rioubtinll of t;nrB 

IIbri 1'. G. Deb: I bpi to move: 

'''l'h.lI. ~ dE'mand under tIui 
h"81 'Open Line Works-(Re-
",,"u.,)--<>frer than Labour Wel-
hr'" be reduced by RI. 100." 
• 42'/i 

A·"ed for r.onstf't'.c:ion of new Iiile. 
et~e.  ~. ne e  and NIlIII!1'l:oU 
i .. Sou!hem hailwall 

s i.~ TueamaDI: 1 beg to move: 

~at the demand under the 
be,,,! 'C"nltr'lr.tio::n of New 
Lin.......capi'al anel Deprpciation 
Reserve Fund' be reduced by 
R •. If)U" (24) 

lIoee1 f,... c""stn,ction of new !ina 
be'''J1p,," Di.ndigul and Cuddalore 
vis. Thena in Southern Railwall 

Shri 'Innpmanl: I beg to move: 

"That tlte demand under the 
hE','" ~( t stru tin  of N .... 
L:lIPs-Ca,...ihl Bnd Deprpciatlon 
Reserve Fund' be reduced by 
Rs. 11'0." (25) 

Supply (If ~ e ti e kells bll a II"'" of 
Kanpur 

Slid TaDaamllD.l: I ber. to rno',e: 

un-at the demand under tile 
hesd 'r::onstructi(ln of N.,w 
LinE'-Ca"ital and DepreciatIon 
Reserve Fund' be reduced by 
RI. 100." (ll'/) 

N "ed to conotrUl't a new line from 
Diva to Da.gaon 

Shri Msar: I beg to '1110"": 

"That I.he demand under the 
bead 'ConstrlJcti(ln of New 
I.ines-Capital and Depreciation 
Reserve Fund' be reduoed by 
R... 100." (95) 
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Need to construct a new line ff'CJIIR 
Ka";at to Khapali 

sJui AMar: I beg to mlivt:: 

''TIui.t the demand under .. th" 
bead 'Construction of New 
l,oines-Capitel and Depreciation 
Reserve Fund' be reduced by 
RB. 100." (196) 

Need to untle..t"ke the con.stf'ur.tior. 
91 Sathyamangal4m-Chamf'a;n4Q4f' 
Une 
iiimmau Parvathl KrlshDaa: 1 bee '0 IIIfve: 

'-That t."" demand under t ~ 
~ea  'Construction of New 
l.ines-Cspital and Depreciation 
iwserve Fund' be reduced by 
Rs. 100." (217) 

Need to construct 11 new f'ailwRII line 
from Sukinda Mines t. Paf'/ldip 
POf't via Kendf'apaf'a 

Sbrl B, C. Mulllck: I beg to move: 

''That the demand under the 
be .. d 'Construction of N P.W 
Lines-CapitaJ and Deprpciatiol\ 
lIaserve Fund' be reduced by 
Rs. 100." (245) 

Fuilure tu construct the nl!1D line 
betu'een Pandoo and Siioo af'ea oj 
Garo Hills 

Shri Amjad All: 1 beg to move: 

"That the demand under the 
head 'Construction of New 
Lines-Capital and Depreciation 
Reserve Fund' be reduced by 
by Re. 100." (274) 

Faimc to stabilise the link-line ift 
the NOf'th East Ff'ontier Railwall 

SIIrl Amjad Ali: I beg to move: 

·'Th.t the demand under tho. 
head 'Construction of N etv 
LUies-Cspital and Depreciation 
Reserve Fund' be reduced by 
Rs. 100.'· (275) 

Need to expedite the constructiori ot 
Jhund-Kllndl4 brood glluge line 011 
Western Railu'all 

Shri ratebalah Gbodaar: 1 be, to 
move: 

"That the demand under the 
head 'Construction 1)f New 
Llnes·-Caf'ita. and Depreciation 
Reserve Fund be reduced by 
Its. 100." (344) 

Need to undertake the construceion of 
Salem-Bangalof'e line 

8br1 Sampath: I beg to move: 

''That the demand under the 
head 'Construction of New 
Lines-Capital and Depreciation 
Reserve Fund' be reduced by 
Rs. 100." (407) 

Need to construct the Sathllam:aft-
gal4m-Chamra;nagar line 

Sbrl Sampath: I beg to move: 

"That the demand under the 
head 'Construction of New 
Lines-Capital and e re iati~ 
Reserve Fund' be reduced by 
Rs. 100." (408) 

Need to undertake the construction of 
Tinnevellll-Cape Comorin line 

8br1 Sampath: 1 beg to move: 
"That the demand under the 

head 'Construction of New 
Lines-Capital and Depreciation 
Reserve Fund' be reduced by 
Rs. 100." (409) 

Need of erlensiOft of the branch-line 
If'CJIIR Rourkela-Dumaro to Talcher 
via Borkote 
Shri P. G. Deb: I beg to move: 

"'I'h.t the demand under the 
hp.sd 'Cnnstruction of New 
Lines-Capital anlt Depreciation 
Reserve Fund' be reduced by 
R. 100." (428) 

Need to take "P Ramal/undam-Niznm-
abad Rallwall link 

Sltrl T, R. Vlttal Bao: I beg to move: 
'''!'hat the demand under. t i~ 

hcad 'Construction of NeW 
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LiTlcs-C'a,,'ta) and Dt>prpciation 
Reserve Fund' be reduced by 
~. 100." 1 43l1) 

11 "ed to takp. V) ,I,e Salem-Banl/It-
lore rnil /ink 

Shrl T. B...\'lt&a1 Rao: I bell If) move: 

"Ttl.Rt. thl! dp'1l8,ld unrler the 
e~  o .tru~tion of New 

Li",,>--C,pif,nl ond Depreciation 
Reserve Fund' be reduced by 
RI, 100." (440) 

N eetl for e.t,..a nding goods shed at 
Madurai in So.,thcrn Ral!w41/ 

IJhrl Tanpmani: I ~  to move: 

"Tnnt th" demand under the 
h«ad 'D1>en Line Works--Addi-
tior •• ' be.- reduced by RI, 100." 
(26) 

N e"d for good. shed in EtJRt M adurai 
to remove conqestion in Madurai in 
Southem RailIDali 

Shri TaDpmanl: I beg to move: 

"Thllt the dE'mand tmder the 
head 'Open LIlle Works-Addi-
bon,' be reduced by Rs. 100." 
(27) 

Need for I/oods shed in Pasumalai to 
remotle conl/estion in M adllrai in 
Southern Railwal/ 

Shri TaDgaman!: I beg to move: 

''That t.l)e demand under the 
head 'Open Line Works-·Addi· 
tions' be reduced by Rs. 100," 
(28) 

Need for public Telephone facilitie. 
in I/oocis shed in Madurai in South-
ern RaillDali 

Shri TallPJDaDl: I btlg to move: 

''That the demand under the 
head 'Open Line Works-Addi-
tion.' be reduced by RI, 100." 
(29) 

Need for constructing an OIIer-brldge 
on Avarashi Road in Coimbatore 

ShrimaU Parvathl Krishnan: I beg 
to move: 

"That the dl!mal'.d under the 
head 'Open Lme Works-
Development Fund' be reduced by 
Rs, 100," (136) 

Delall in providing a new ut.er-
bridge at Ja;pur-Keon;har Road 
Station to c07lnect thp. plattO'l'WU 
with the goods shed 

Shri B, C. MulUtk: I beg to move: 

"That the demand under the 
head 'Open Line Works-
D.!velopment Fw>d' he reduced by 
Rs, 100," (246) 

Failure to o ~rate IDatu 
.cheme at Ja;pur-Keon;har 
Station 

8hr1 B. C. Mulllek: I beg to lllove: 

"That the demand UT,der the 
head 'Open Line Worles--
Development FLlnd' b .. reduced by 
Rs, 100," (247) 

Condition 01 third-class IDaitinl/ rOOMll 

ShrlmaU Parvathi KrWman: I beg 
to mllve, 

'''l'b.at ate denlllnd under tbe 
hel<d 'Open Line ","ork_ 
Development Fund' be redUCed by 
Rs, 100," (429) 

Need for brighter lights In all rail-
wall compartmen'" 

ShrlmaU ParvaW KrIIoI>D8D: I be, 
to move: 

"That the demand under ,fbft 
head 'Open Line Wtlrks-
Development "und' be redured by 
RI, 100," ("'0) 



Demands PHALGUNA 13, 1881 (SAKA) for Grants 
(Rai!ways) 

4020 

lft4deq'Ulte lavatory facilities "t 
stutions on brunc;,-Unes of Southern 

.i u ~  

I5hrlmatl Parvathi R.rIs!nuUl' I hg 
to ntove. 

"Tllat t.he demand under the 
head 'Open Line Works-
D"velup"l.nl j,'uud' be reduc.1i by 
R:<. 100." «31) 

InalLoquate catertn" taci"ties on the 
CaZicl'.t-Manga!ore section 01 .'1outn-
ern h.aiItMV 

SI.rtll'atl Parvathi Krlshn3Jl: 1 1><'1/ 
to t ~: 

"Tb,t the demand under the 
h"ad 'O""l' LIne r ~
Development Fund' be reduced by 
Rs. lUO," (4~2) 

Lack of "deo""te attention I>y cut",,-
ing section. to women's compaTt-
meMs In tne third c!(llI' 

IlhmnatI Parvathi Krishnan: I beg 
to m..,ve: 

"Th.t the demand u"lder the 
head 'Open Line Vi ol'kl'--
l>t>vclopllIenl Fur,d' be redUCed by 
lis. 100." (43~) 

N ecd for c"nvvrsion of P1charam 
St •. tion into a F!ag StC.tlOfl 

Sh1'l T. B. Vlttal Bao: 1 beg to mov,,: 

''That the demand under the 
head 'Open Line Works-
o"velopment Fund' be reduced by 
R.. 100." (4Jll) 

Need for a Ladies Waiting ~oo  at 
Domakal Railway Station 

8h1'l T. B. VlttaJ Bao: I beg to move: 

"That the demand under the 
h""d 'Open Line Works-
DevelopnlCnt Fund' be reduced by 
. RI. 100." (442) 

N ('ed to e.r it~ th. con.-truction 01 
sidir,g bet .. ,cen RamaGund,m .",d 
G(l(I"vari KI.an;, Centra! HaHw"y 

Sbrt 'J:. U. VlttaJ Hao: I beg to move: 

"'('hilt th·, demand under the 
h.",,1 'Op.n Line Works-
Development Fund' be re u ~ i by 
Rs. 100." (44.3) 

b eed for a pl .. tjorm coveTing over the 
Isrand pratform at Domakat Rail-
wall S(ation 

Sbr. T. 8. l'lttaJ Rao: I beg to move: 

"Thllt the demand under Ute 
bead 'Open Line W"rk,...-
e ~ o nent. Fund' be reduc,,<! b". 
Rs. 100". (444) 

be<:d jor uv.,-b,·idges at ShnTllT&'UT, 
Cafiwt and Cannanore Str>t.toru 

"bri Kunban: 1 b<>g to o~e: 

·'·rhat the demand un"er tlte 
hcltd 'OJlen Line or ~ 

Vev ~ o e t F<!Ild' be r~ u e  by 
Rs. lOu." (4~3) 

N ee,l tor cot'ertngs Oller plo.tfoTm8 at 
~t~ iuns bcotwl!en Cannanore I'lM 
Mc.ng<lLoTe 

Shd Kunban: I beg to ~ e: 

"That the demand Willer ,It .. 
~a  'Ollen LmJ.! Work!=--
l)evdopn.ellt Fund' be reduced b,. 
lIS. 100." (454) 

Need for a p,oper Toad-cum-Tai!lI,all 
bridge at lialiapatnam 

Sbl'i Kunhan: I beg to move: 

"Tllat the demand under the 
e~  "Open LiI.e Work ..... -
t. ~ ent Fund' be reduced by 

lb. 100." ( 455) 

Need for a new tfag station at Shllria, 
Southern RaHway 

8111'1 KllIcban: 1 beg to move: 

"rha! the demand under th(' 
r.edd 'Open Line Works--
Development Fund' be redUCed by 
RI. 100." (466) 
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N .eel fc ... co""ers:on of Mangaiaptleli 
Railwall Stution, Southem RaUt/,all. 
.1110 a int~r- o in  station 
I5Itrl B.aDhan: 1 beg to move: 

''Tlult the demand under the 
h .. al 'Open Line Works-
r..... e o n ~ t Fund' be reduced by 
Ro. 100." (457) 

Need lOT conversion of Chiraklcul 
Jlalt i"to a block station 

lillari Kunhan: 1 beg to move: 

"That the demand under thr 
~ .. (& 'Open Line Work&--

Oevclopment Fund' be reduced by 
lb. 100." (458) 

4 ~ u te cat..,.inll fuciliti"s Oil 
Jaiarpet-Banllalore section of South" 
eM. Hailwall 
Hl.rImati Parvatlll KrIaIman: I bel 

to move: 
''That the demand wIder tho. 

head 'Open Line Works-
Development Fund' be reduced by 
Rs. 100." (462) 

Mr. Deputy-Speaker: These cut 
!Rutions are now before the HousE'. 

Shri Rami Reddy: I hope I will be 
able to accommodate all other Mem-
bers. There is no hurry about it. 

Uhn. 

Shrl Rami Reddy (Cuddapah): Sir, 
the first point I want to make Is 
about the reorgardsation of the pre-
sent zones. There are at present 8 
?,u:les. Some of tl-)e zones are very 
unwieldy considering the total route 
mileage. The total route mileage in 
the country is Ilbout 34,000 miles. The 
total reute mU"age of the 4 zones, the 
Central, the Northern, the Western 
and the Southern zones, is a·bout 
24,000 miles, which comes to more 
than two-thirds of the total route 
mileage in the country; whereas the 
oth"r 4 zones constitute about only 
10,500 miles which is less than one-
third. I do not know why some of 
the zones should contain far greater 

n>ileag" than some ot the other on~  
Not only consid"ring tlus, but also 
consla"ring U.e staff that is employed 
in these 7.one:t, J say, it cali!; tor re-
distr.butlon. For example, in the 
Northern zone the number of .stali is 
185,1100 and In the Southern zon", the 
number i. Itl5,UuO. So, thP. staff is 
also unwieldy to be mamiged by one 
Q"neral .Manage,·. 

Coming to the numLer of COM-
plain's, there seem to be about 4ll,IlOO 
complaints In the country in ali the 
1"8i1ways. The number of claims for 
compensation and other thing. com.,. 
to more than 46 lakhs. I do not have 
the break-up of these things. But, I 
believe that it will be proportlonate 
to the route mileage and the n um-
ber of staff employed by these rllll-
ways. 

III 19:18, about two y"ars ",0, one 
of the smail zon"s, tne N orth-Eas-
t"rn, which has only a route mil,,"ge 
of 4,800 miles, was reconstItuted mto 
tw" zo""s, thp North-1:astern lind 
the North-Eastern Frontier Railway. 
When one Of the smallest zones has 
been r..constituted Into two, I do not 
find any Justification for keeping the 
bigger ZOlles a. tIlPy are at pr""elU. 
So, for the aake of achieving emciency 
in adminlstratlun, for the Sllke of 
ejfpcting ecunon.y, for fhp sake of 
quick disposal of complamts ana tor 
the sake of maintaining better rela-
tions with the vast public, I believe, 
a redistribution of the present bigger 
zones i. absolutely necessary. 

For example, in regard to the dis-
posal of complaints, I find from the 
re!,ort submitted to the House that 
the inquiry into tnese complBlnts took 
about 77 days in the cas" where con-
fronted enquiry was arranged and 
In other cases it took about 33 days. 
I believe that if the bigger zones are 
split up and constituted intn smaller 
viable zones, these complaints could 
be more Quickly cbsposed of. Thq 
will also be able to maintain better 
relations with the employees and With 
the public. Therefore, I submit, on 
grounds Of economy, on 1I1'0undo of 
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administrative efficiency, on grounds 
of .he speedy dispusal of complamts, 
that the redistribution of these bluer 
sones is called to •. 

The pOlicy of the present Uovem-
ment is decentralisation of admlnlll-
tm.ion. Thllt is why Bume of the 
de.elopmtmtal wurks are entru~te  to 
lOJne of the loe"l bOLlles. The Rail-
way Ministry also being a pan of tile 
Central Government I do not knOW 
Why they should not accept thL. pru. 
dIJle. I appeal to the Railway MinIS-
..." to cousioler the redistributIOn of 
the bigger zunes Into compact, smal-
e~ and iat ~ Wilts. 

'l'he other pomt I would like to 
mention is about the on~tru t on 0« 
i.ew lines. 'rhe policy of thr Govern· 
~nt is to lay new lines wherever 

they feel the industrial needs "of the 
particular region require the layinl 
tir new lines. Hut, in t.his connec1J.on 
J wish to draw the attention of the 
Railway Ministry anli the Central 
Government to this fact. WheneO'er 
a particular S· .. te or a particular re-
gion re u~sts the Government tG 
Jo.:dtc a particular industry In tl"'1 
ar.,a, they say that there are nO com-
munications. But whenever We re-
quest the Railway Ministry to lay 
1< ;lew line, they say that we have 
DO mdustries. I cannot really un-
derstand this policy, Because com-
munication!; are a forerunner to the 
dev.lopmellt of industries, I would 
.PI,,,al to the Railway Ministry, if 
they want to remOVe the regional diS-
parIty !n the development of indu.-
tri~  iJ. the country, the laying of new 
lines and the development of railway 
communications is an absolute ne e~ 
oJty. The sooner the regional dispari-
ties are done away with the better it 
would be for the country. 

I n this connection I would like to 
mention the claims of the South. ~ 

South has been neglected during both 
til.. First Plan and the Second Plan. 
Especially, Andhra has been given 
H very raw deal. Not a singh, mile 
of nPW line has been laid there, dur-

ing either of t ~.e two k-'Ian perll>da, 
Andhra Pradesh is very biS; it i. UIe 
tourtn largest State ill the countr)'; 
and it has a population 01 abou\ aas 
iaMs, It has about 9 per cent of 1.lk: 
p"pulation of th.. country, I, tr,en.-
to,'e, appeal to the Railway MIIlUtter 
tl> consider the laYing 01 new lines Ir. 
!lnderdeveloped Sta tes IIkc ADlllU'1l 
J'rau .. sh, Rajasthan and borne other., 
becduse the laYing of n..w lines III 
lnaustr,ally dev"loped ar"as and no, 
t.a.k,lnl any e~re of tne undel'·aeveIUp-
eo. areas w"uld lead to more RI,1l 
Dlurc disparity in tho developnlent or 
tr.~ different regions. 

There have been some suggestion. 
from the Andhra Pradesh Goven,melll 
lli regard to the laying of new Ime., 
One IS the line from Nandyal to Nel-
lore lIia u u~ and Mydukur to 
Cuddapah. I believe the State GOY-
ernment has given top priority to 
this line. I appeal to Government to 
include this at least in the Third 
Plan, 

Another important line that hu 
been suggested by the State Govern-
ment is a line from Kazipet to Nellore 
lIia Nagarjunasagar, Nagarjunasagar 
Is gOing to be complete wi'h'n 6 or 7 
years and all these under-developPd 
areas are going to be brought under 
Irrigation, Therefore, it would be 
absolutely necessary to lay a neW 
linp there a!so. 

Conling to the sureharge of 5 nP In 
the rupee, I would like to mention 
only one point. Food production has 
been the war cry in the country, 
Everywhere we have been saying, 
'produce more and more food', The 
Railway MinIstry say that for meeting 
the operatIonal p-xpenditure, for meet-
ing the additional expenditure af a 
result of the acceptance of the Pay 
Commission's Report and all these 
things, they have to raise more and 
more revenues. Therefore, they have 
imposed this surcharge of 5 nP in the 
rupee, in the freight rates. 

The hon. Minister has said in 
Budget speech that this increase 

his 
In 
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freIght rate wuuid mean on the retail 
only 1111 nP per seer. But when it 
comes to the question of retail it 
..,o.ald not be only 118 nP. It may 
be »0 for purposes of calculation. But, 
actually, when any commodity reaches 
the consumer tbe increaSe would be 
far hiiner than that. It would be 
Bev"r"l nP. &pecially when the 
Uovermnent is trying to stabilise the 
consumer price index at least at the 
pr""cnt level-it has already reacbed 
126 po:nts-if this surcharge applies 
even to foodgrains, then, the con-
sumer price index is sure to go up. 
Therefore, I appeal to the Railway 
Minister to exempt at least the fODd-
grains from this increase in freicht 
rates. 

'l'ben, with regard to fertIlisers also 
I would like to say thi!. Several In-
cent:ves are now beIng given by the 
Centre and the State Governments 
for producing more and more ruod-
grains. Under thllSe CllCumstanCeo., 
fertihsers are the basic necessIty far 
pru.aucing Dlore and mOI'e foodgrainll. 
Therefore, 1 request the Rallway 
Mirustry tu e>.empt foodgrains lind 
fertilisers from the prupo&ed frelght 
increase of 5 nP per rupee. 

Coming to my local interests, Mud-
danur IS a 8t atum on the .M.adras·Bom· 
bay linc. I have already Drought this 
to the nutice of the Railway Minis-
try. The };ladras-Bombay Express 
Wk" hl1itmg at that station ever sil1ce 
that rail WilY hne WIlS laId some de-
caaes agu. liut abOut a ;vear back, 
the Southern Jtailway appearud to 
have hUd duwn cen,.in CrIteria tor 
the stopping of express and mail 
trains at particular statlons. One such 
criterion is that there should be not 
less than six peSllengers travelling 
over 180 miles per day. There is a 
peculiar feature there and it is a 
station lying between Cuddapah and 
Guntakal. I belleve there are more 
than six passengers or, at any rate, 
sufficient number of passenger. 
travelling from stations between 
Cuddapah and Guntakal and from 

this station to Hyderabad, our 
State capital, and from Hyderabad 
to this station. For the last 
three years the number of passen-
gers has· been going up. But 
there i. II peculiar difficulty with re-
."r" to Jus stalion. If one has to-
go trom Muddanur or even from any 
sta~ on between Cuddapah and Gun-
takal to Hyderabad, he has to go vi4 
Gldltl1kal, if he has to travel the 
whole distance by train. In fltty per 
cenT of ~ e cases, the express train 

i~  takes the passengers to Gun-
takal to catch the Banlalore-Hydera-
bad train, is not punctual. Again 
while returning from Hyderab::d 
the Bangalore-Hyderabad express or 
p88IIe11lur trains, in 7b per cent of 
the casU', lire not runnmg punctuall,. 
so that one has to miss the connec-
tion train at Guntakal whIch comes 
from Bombay though the li.ailwa,. 
Ministry has been claiming that there 
has been an Increase in the punc-
tuality of trains. The result is ~ at 
the passengers do not want to take a 
risk, though there are suftlcien'ly 
llirge number of p"ople trave;!ing 
from Muddanur for over 150 miles 
to justify the stoppage of tMs express 
train at Muddanur. People rrom 
Muddanur station take a ticket uptu 
Gooty-Iess than 150 miles-instead ot 
taking a ticket to Guntakal or to 
Secunderabad to avoid this risk. in-
stead ot travelling from Muddanur or 
Cuddapah to Hyedrab.d da Gun-
taka I-the whole distanCe by train-
they take n ticket to Gooty and gn b,. 
bus to Dronachalam by the shortcut 
and get the same train whIch CODles 
from Guntakal to Dronachalam and 
proceed to Secunderabad. Therefore, 
I request the Ministry tu examine this 
point and restore the halts of the Ex-
press Trains at Muddanur and Kam-
alapuram Stations where they were 
halting from the time the R81!WII,. 
line was laid. 

This principle is applied only In 
the Southern Railway while in thp 
other Railways they take into consi-
deration the commercial importance 
of the station, the other IaeDltuI 
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available on that particular railway 
and ali these thIngs. Muddahur 
st40llon connects Pulivendla and Jan .. 
llIalamadugu which are import"lJt 
ta!uq headquarters. It is also a com-
mercial centre and even from these 
points of vi"w the expr"ss should 
halt at Muddanur. 

There is so much of overcruwding 
in til" tr:lins in the Madras-Bombay 
line, between Guntakal and Hem-
IUnta. Now that they have achiev-
ed ~e -.u ti ien  in regard to the 
roiling stock and are even tt'ying to 
export some engines, there may lIot 
be much difficulty if some additional 
trllins, at least mixed trains or even 
only third-class trains with no tirst or 
second class compartments, are run 
between Guntakal and Renigunta. 
Such a train is needed to reduce over-
crawding there. 

Shrl D. C. Sharma: I thank God that 
the huilways are more or less in good 
bealth. There have been fewer acci-
dents than before and I think that 
the relations between the workers and 
the railway authorities have not been 
as exacerbated as in previous years. It 
does not mean that there is no room 
for improvement but all the same one 
feels that the Railways have done 
quite well during the last year. 

J want the Railways to take a warn-
ing from the fate of the Railways in 
UK and USA. I think that our Rail-
wayS think that they are eternal ac-
companiment to the immortal India, 
tihat they are going to be there for 
all times to come, that their revenues 
wllJ be going up all the time and that 
there is going to be some kind of ex-
cess so far as revenue and expendi-
ture are concerned. In almost all 
countries of the world, the Railway. 
are facing a crisis. Railway travel 
may suit India for sometime so long 
as our Plans do not fully succeed but 
it should be remembered that the 
Railways ere not going to have a 
monopoly of this kind for a very long 
time to come. They have to step up 
their elBciency and provide other 

amenities and increase their attention 
towards the public. 

. I am afraid that the Railways are 
not afraid of the rail-road competi-
tion which is making heavy inroads on 
them. There are many places where 
people like to travel by road, rather 
than by the railways. Taking note 
of all the other factors which are in-
herent in the situation in our coun-
try, in spite of the health to wh;ch I 
referred to earlier, I cannot help 
feeling that the Railways are show-
ing some kind of smug"ess and sclf-
complacency and the sooner it is 
done away with, the better would it 
be for the Railways. Otherwise, there 
will be railways and no passengers; 
wagons and no good.. Tho' is what 
Is happening in UK and USA and 
some other countries and I do not 
think the day is far off when India 
aloo may have to face a situation like 
that. 

I feel that the Railways have evolv-
ed a very circumlocutory me'hod of 
survey for new lines; they are of all 
kinds: pre-engineering survey, en-
gineering survey, location survey, 
this that and the rest. They have 
given these surveys all kinds of 
names so that the actual work of 
having a line Is postponed as long .s 
possible. The Railways show a kind 
of allergy to the construction of new 
line.. Even when they do so, even 
when they take up construction of 
new lines, their programme is never 
balanced. I fail to understand why 
they are going in for the cons'ruction 
of some new lines somewhere. Are 
there economic reasons? No. Are 
there any reasons which are called 
strategic? No. Are there any reasonl 
which can be called reasons of public 
utility? No. They sometimes construct 
these lines guided by some cons'dera-
tions which I fall +0 understand. I 
think the Railways should try to have 
• committee which should consist also· 
of a tew Members ot Parliament, and 
that committee should sit annually In 
order +0 chalk out a plan for the con-
struction Of new railway lines. Un-
less that II done, I am lure there u 
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,oing to be unbalanced addition to 
the mileage which our Railways have. 
I am not saying this because the line 
about which I have been speaking all 
these years has not been done--a 
mere line of eight miles from Una to 
Nanga!. i am saying this in the 
overall interest of the country, that 
something should be done to rationa-
lise fhe construction of new lines In 
our country. 

Again, Sir, there is the Research, 
Design and Standards Orgariisation. 
What are our wagons? What are' our 
engines? What are our coaches! 
Have we done anything' in free India 
to show that these things are golni 
to bave a new look? What is this Re-
search, Design and Standards Or-
ianisation meant for? We find the 
s.ame coaches. I think the most beau-
tiful thing done was to have a 
three-tier third-class coach, with the 
result that a few persons lost their 
lives who haVe had the misfortune to 
Occupy the third tier of the sleeping 
coach. I want that this section, the 
Research, Design and Standards 
Organis ltion of the Railways should 
give n beUer account of itself. We 
have our scientific laboratories. We 
have the Indian Council for Agricul· 
tural Research. We know that they 
are showing to us something for their 
pains. They may not be showing to 
Us all that we want to do. These out-
moded, outdated organisations which 
are hang-overs from the BritiSh days 
and where people who are tradi· 
tionally educated along 'hose lines and 
conditioned by t os~ things are work-
ing are not going to do any good to 
India. I think so far as  these things 
are concerned our Indian Railways 
should also show something for their 
pains. They should also be able to 
say, ''This is some'hing that We have 
done, this is something new that we 
have made, this is some new device 
that we have brought out for the 
lafety of passengers". We see the 
lame things now. Our railways in 
every way are second-hand replicas 
of nllways in other counb-ies. Our 

Parliament is not a replica of anr 
other country; we stand On our owl'! 
Ie". But, somehow, the inventive 
genius of our people, the inventive 
capabilities of our people have no~ 

~n tapped l:!y the Railways to t ~ 

extent that they should. 

I feel there is plenty of inventive 
talent In our country. If you a rea ~ 
have some incentive scheme, I think it 
has not worked well. You have some 
Incentive scheme at Chittaranjan. 
That might have been doing Bome 
,ood, but I feel that sometimes new 
lIeslgns, new things come not froDi 
ihose who are normally charged wltli 
doing those things but those who are 
doing other things. Therefore, 1 
think the Railways should try to o~
ganise a campaign for getting new 
ideas, new things from their slaW 
right from the lowe.t rung to the 
highest rung. Unless that is done our 
Railways will be as they are now. 

Then, Sir, I want to say something 
about the Staff College, Baroda, The 
Stat! College, Baroda is a good col-
lege. I have nO doubt about it. But 
in the Defence Ministry we used to 
to send our officer. for higher train-
ing abroad. We have now got our 
National Defence Academy, or we are 
going to have it so that our country 
becomes self-sufficient so far as the 
highest kind of training for our de-
fence services is concerned. Now, look. 
at the Staff Training College. It is 
a kind of refresher course, I should 
call it. It is a course which has nQ~ 
come to have any impact of new 
things that are being done in India. 
It is an old college run along old 
lines emJ'lloYlOg old methods and try· 
ing to do things in the old conven-
tional way. I would request, Sir, 
that the S'at! College should be given 
a new look. It should compare 
favourably With similar colleges ill 
oth"r countries of the world. It should 
be such as can give our officers R04 
others some thing that can make them 
up-to-date. It is no USe having tn~ 



DemandB PJlALGUN4 13, 1881 (SAKA) for Grants 
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Jl"UIIle there for whom you cannot 
lind jobs clsO!wltere. If YOIl ca/llilll 

!l!td a ~  for somelJoCly 80mewuere, 
you lire IIskilli OIn, to go to the Stalf 
College. The Staff Collece shonld nOl 
be used for that purpu<e. It should 
bave up-ID-dllle men, who know the 
latest thmiS in railway tramine, latest 
thang. about ofticI:rs' tramlnl!, lateol 
U\mgs about Dersonnel, Il1t"st thml!s 
about manallemenl, latest than.s 
a.-out olh!'r things, so that our oll!-
c\!rs gel tile rlCht \tind at tra!ninc 
lIlat they should hAve. 

~ er  Is, then, thll Special Ji>oUce 
E.,abU.hment. Well, pO!OPie \!IIi!: 
aDOnt crime.., dacoitlP.8 and others 
"n thfl railways. Sir, there was a 
mlmier ~t een Hoshill!1lur and JIIl-
lulidur. 1t has remained untraced all 
theRe years. "l'Lis shows the e!Bciency 
of "ur police. Thp.re was a bomb ex-
ptoolon near Palhankot.' They have 
nO' b..en able to lind out the culprits 
dl> to \nis time. They say it is an act 
of sabolage. Anyhow, 1 am not Judg-
ing their result. by these things, but 
I would say !hat there should be no 
clyarchy in this matter. In 80me areas 
thl: Railway Protection Force rules 
ana in other areas there Is the 
Special Police Establtshment. For in-
stance, if I am robbed In the' train 
Mnd I am not able to catch the robber, 
I have to go to the Special Police 
I!:stablishment. There a~e ."me of 
my friends who have had that ex-
peri(:nce. Tb:erefore, I would say that 
tho. Railways should appoint a com-
mittee to put an end to 'this dyarehy. 
~ is this dyarehy that is responsible 
~ mUCh of the trouble. 

Sir, I would not take long, thnugh 
there are IIUlny points I would like 
t<. speak abOut. 1 want to say some-
thing about the Railway Service 
CommissIon. They have, I think, six 
Railway Service. Cornmisslons. 

The Deputy Minister of aaUwaJs 
(Sbri S, V, RunaswamJ): Four. 

Shrl D, C. Sharma: I am sorry-
tiler.. -are rour Railway Service Com-
~ons. I l!Oqld sUQelt that these 

railway service cumm.sslons should 
be .. sl<t>cl to decl"re the results af the 
"""dlu"U!s not as lllnguidly as the)' 
au now. ~or examph', cel·Ul1r. • ... -
U&lnlluons were n~  In OctoDcr, and 
'be CDlIdlliatl'O 110 On ", .. itlng IUld 
" .. lung, and tile resutl.' ate not de-
cu.rea. W ~n the results ar" 4eclaa--
loCI, they do n"t know whIm they will 
be called. These railway llervlce 
couunisslOns should be askp.d to ex-
""dite the results 80 that the candi-
d"tes who take the ex.&nunahon. ..re 
not kept in this kind of suspense all 
tile time. 

r have no time to deal with all the 
otner points but 1 shall only men bon 
ffiem in one or two sentences each. 
Take repair and maintenance. I am 
,lad that repair and maintenance Is 
a recognised item so far as the rail-
ways are concerned. I do not think 
there is anybody here-and if there 
is anybody here I shall conllratulate 
him-who will not say that the ~

ditlon of repairs and maintenance is 
deteriorating day by day. If there is 
anybody who thinks that I have made 
a statement which is not true, I would 
withdraw it. But I think anybody 
who travels in the railways will bear 
me out when I say that the coache. 
look prematurely old; that the 
willons look prematurely dilapiaaU!d. 

Unfortunately, my consutupncy 
happens to be served liy a branch 
line. I would say that Drancl, IUles 
are the orphans Of th<.' ltai:way M!n-
istry. Branch lines are tnc st~  

children of the Railway Ministry. So, 
I do not expect anything trom the 
Min;,stry in this respect! If the trains 
run late, I do not complain. If over-
aged engines ply ther .. , J au nol 
ot ~r ahout it. 1'he most dilapidated 
coaches are used tnere but 1 do nt.t 
complain; 1 do not l!rl)Us .. abour It. 
This i. nllr Int. Bllt I talk ahollt 
other e~ On tne rRllways. J...ol'li.ll1g 
from one O"'nt to th!' ,,;hp.r, 1 thlnl[ 
I .hould 'BY thAI WP bavp Inst tll.t 
R('nse of mamtenHnce wJnr.h we 'Jsed 
tn have at, onp. Ume. Wp have loot 
that inter ... t In r . r~ whicn we uSf!Cl 
to have at one tim... One day a ~-
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[Shri D. C. Sbarma] 

ber of thp Raiva Sabha Wlul tr ~  .. 

ling with me from Delhi to Alla-

habad. Th"r" ~  no hl/nt:n :i ~ 

compartment. There was no latch In 

the door and that gentleman was f"el-

inr veTY, very lIMHOPY. .~ ~ i  

that somebody wfOllld rome i'll(' the 

o~ . J ,aid, ''Wily do you bot'ler7 

If somebody con . ..!s, let hUll cfllne." 

So. J !lm sl1ggestinll t.'1al t ~ standard 

Qf a nt~nan . should be impl'fJvt:d. 

Mr. Deputy-Speaker: The han. 

Member's time is up. 

Shri D. C. Sharma: Two sentences 

more an<:\ ! shall have lione. J wf,uld 

now refer to labour welfare. J have 

looked into the m<'asurp.s for lnbuur 

welfare. J think labour welbre Is 

l'eceivinR some attp.ntion 1I',d Rl:I fur 

as it goes it Is good. In respect uf 

other amenities, tnere has b"",n A 

stepl>ing up and I am very happy 

about it. J wi.h they could be stepped 

up a little mo. e. 

But there has not been any corr.<s. 

pandmg mcrease iT. the expenc:..ture 

on education. The R..ilway worker IS 

manning the railway. a! place. which 

are far removed from th,· SeRts of 

habitation; he is manning posts 

which are sometimes far away frvm 

the centre. of culture and other 

things. So, those }lhiCeb e~er e a 

better dehl so far as education is 

concerned. The ch'\dren CI! the rlll1-

way employees in these distallt places 

should have a helter treatmpnt at 

the hllnds of the railway.. So J re-

quest that the railway schools should 

be looked after ~ t  much greater 

care than hitherto. 

Mr. Deputy-Speaker: The hon. 

Member shu;.;ld finish no .... 

Shrl D. C. Sharma: Two more sen-

tences and I shill] finish. J find that 

our Prime Mmister sometimes talk. 

about our administration And our ad-

ministrative structure being sO com-

plicated 1 wOIlJd ~.  that 110 ad-

ministrative structure i. more compll-

cated than the railway administra-

tive structure. You tak. any catej!ory 

of cmp\oyel'--eommercial. luco, this, 

t ~t and the rest. You will find tMt 

thert! i~ a trerrumdnu..; C'ategorisabon 

of services in the railway •. 

Mr. Deputy Speaker: The hon. 

Member must finish now. 

Shrl D. C. Sharma: U causes diffi-

culties and a number of perscns are 

kept back because of that. So, I 

request lhe hon. Minister to look 

into this matter. 
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Shrl S. L. Saksena (Maharajganj): 
Mr. Deputy-Speaker, Sir, I am sorry 
that as I was attending a committee 
<of the House I could not move these 
amendments Of mine. If I may be 
permitted to request, they may be 
taken as moved. 

I haw carefully gone through the 
speech of the han. Minister of Rail-
ways as well as through the Budget 
"tatements. I must congratulate him 
on a good record of the last one year. 
I hope that the Railways will bear the 
brunt of Our Plans. 

The Third Five Year Plan should be 
SD comprehensive as to be able to take 
full account of our needs. I am of the 
opinion that the Third Plan should be 
a very comprehensive one. In fact, in 
my speech on the President's Address 
I said that we want to be a free nation 
and want to keep our place as a politi-
<lal power. After seeing what China 
bas dORe to us, we must at least go in 
tor a plan of at least Rs. 25,000 crores. 
China had its /lrst plan ot Rs. 60,000 
crores and the second plan is of the 
magnitude ot Rs. 50,000 croreS. So, if 
we want to be somewhere near them, 

(Railwal/s) 
we must at least have a plan of not 
less than Rs. 25,000 crores. I hope the 
Railways will have at least one-tourth 
the share of that amount so that they 
may carry the burden of that big plan. 

I am disappointed with the recom-
mendations of the Pay Commission. I 
think the hon. Railway Minister, who 
has been the Labour Minister and who 
can very well appreciate the teeling of 
labour, will now do something to 
mitigate the most grievous short-
comings of that report, so that the 
workers may give full support to 
whatever he may undertake to fulfil 
the Third Plan. Without their full and 
loyal co-operation no plan could be 
fulfilled properly. 

In this connection I have to draw 
attention to one aspect. In the North 
Eastern Railway particularly, a large 
number of instances have come to my 
notice of the General Manager giving 
notice ot termination ot services to a 
large number of people without giving 
any reason. Only four days back I 
was in Gorakhpur. One worker came 
to me. He had 27 years' service to his 
credit. There is not even a single 
adverse entry all through these 27 
years and he has been given the notice 
of termination of services by the 
General Manager without assigning 
any reason. I was astounded. I sent 
a letter to the General Manager. I 
have not received a reply as to why 
such a thing has been done. 

This is not the only case, There 
have been at least 270 cases wherein 
he has exercised thes:e special powers. 
This, I think, is not the purpose of thb 
power. I will request the hon. Minis-
ter to call for the papers of those cases 
who have been dismissed in this way. 
I( dismissals are made under this 
extra-judicial power of the General 
Manager, he should see whether there 
is any justification for that. I think 
those who are inimical to some persons 
take advantage Of that power and 
poison the ears of the General 
Managers_ In this way they try to 
wreak their vengeance and have their 
own promotion In this manner, I hope 
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[Sbri S. L. Saksena] 
this will be particularly looked into. 
At least some restriction will be put 
lipon it. The High Courts may be 
given authority to see that there are 
sufficient rea~ons for this dismissal. 
Otherwise, this blanket power will be 
very greatly abused. 

Then i want to draw attention to 
the needs of Gorakhpur, Basti and 
Deoria districts. This, I think, has now 
get special importance. Although it 
is not on the border with Tibet, but it 
is on the border with Nepal. For us 
it is as important as the other districts 
bordering Tibet. I hope that the Rail-
way Board will take into consideration 
that these areas have developed com-
mun ications. 

During the last difficulties that arose 
·on account of aggression by Tibet, the 
lack of communications was the 
biggest difficulty. So. I hope they will 
take care to see that in these border 
areas communications are perfect. 

In my own district, Gorakhpur, 
Deoria and Basti have got practically 
no communications with the north. My 
OWn constituency, Maharajganj, has no 
railway although it is 36 miles from 
Gorakhpur. In the whole area the 
population is about H million. The 
railways go only up to the borders. 
The distance between the two ends is 
about 25 miles. This is a very big 
distance. There is no railway line on 
the border of Nepal particularly. 

I was told that there was some pro-
posal in the Second Plan, which has 
not fructified, that there was going to 
be a railway line from Rudrapur to 
Dearia and then to Karia, Padrauna, 
Khada, Nichlaul, Toontibari and along 
the border to Nautanwa and Naugarh. 
I do not know what happenea to that. 
I wish the Railway Board will look 
into it. I request that this may be 
particularly speeded up so that the 
eomrnunications "n the border may be 
easy and that area may be opened to 
civilisation. At present it is absolutely 
dark and uninhabited. Nobody goes 
there. It is impossible to go to that 

area. People there Jive in a very bad 
condition. They are, in fact, inhabited 
by poor class, Scheduled Castes and 
Scheduled Tribes. They are exploited 
like anything. No body can go there. 
No officer can go there. So anything 
can happen. People get murdered in 
daylight and nobody can trace what 
happened. In fact the wife -of one 
Harijan M.L.A., Shri Purnamasi. wa!t 
killed by the Zamindars there and 
nobody could find out as to who was 
the murderer because the area is 
abSOlutely dark. Nobody could go 
there. So I hope that now at least, 
when we are going to have a Third 
FiVe Year Plan, we will have this rail-
way constructed so that it is opened to 
civilisation and will also serve the 
needs of the strategic areas. 

There is another important question 
to be considered. Gorakhpur is not on 
the broad gauge line. The result is 
that there has to be transhipment 
either at Marvadi or at Barabanki. I 
would suggest that tpe time has now 
come to connect Gorakhpur with broad 
gauge. It can be connected with Bara-
banki. The Elgin Bridge can be mad .. 
a road-cum-rail bridge. We can also 
haVe connection from Ayodhya to 
Gorakhpur. That is a distance of ~ 

miles only. It could be connected with 
the broad gauge .ystem. We can also 
have it from Shahganj. We are 
building a bridge over Gogra at 
Dohrighat. That bridge can also be 
made into a rail-cum-road bridge. The 
line from Shahganj to Gorakhpur can 
be a parallel line. That will connect 
very important centres of whole of 
eastern U.P. with the broad gauge 
system. We can extend it later on 
when the occasion permits with Bihar. 
Then we can have a full-fledged system 
of broad gauge as well as narrow 
gauge. This will very much help the 
transport of goods. 

In fact. at pre.ent a large amount of 
traffic has to go through the motor 
trucks. BCl!auge Elgin bridge Is ve!"y 
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narrow and there is a bottienQCk, it IS 
not easy for the traftlc. Much of the 
kaffic goes through roads across the 
Sarju. If that was opened to railway 
traffic then I think the Railways would 
have a large amoilllt of traffic and con-
veyance between northern and· 
sou:hcrn U.P. will be much improved. 
This important Fubject Of having 
connection with broad gauge railway 
should be considered. It can be either 
from Barabanki to Gorakhpur or from 
Ayodhya to Gorakhpur or from Shah-
ganj via Dohrighat to Gorakhpur so 
that in the Third Plan period we may 
have Gorakhpur also as a centre on 
the Broad ,auge. 

In my constituency in Anandnagar 
there is a very big yard behind the 
railway. I sUlLgested that should be 
made into a park and the railway 
atation should be beautified. Some 
railway overseers went there and saw 
that there were some houses about 50 
years old. They said that they will 
demolish them. I think the only pur-
pose of this was to take some money 
from them. These things should not 
be done. The thing was then &Iven 
up. I hope the whole area wilI be 
mad" into a good park and a small 
15' or 20' wide road will be made 
just behind this place. This will 
obviate the accumulation of dirt and 
other nasty things there and it will 
beeome a good place. 

I have received several telegrams 
about wireless operators recently. 
There was a Relection board about 
three years back, and 150 wireless 
operators were selected. After three 
years, some of them have now been 
informed that there is going to· be 
cancellation Of the selection. Most of 
these peopl" hAve become oyer-aged, 
and sam" have been officiating. This 
kind of selection and late cancellation 
is most unfortunate. They may not be 
fit to sit in other competitive examina-
tions now. I therefore hope all of 
them will be confirmed and absorbed 
in permanent posts. I also hope that 
in future such things will not happen. 

I have. to say a few worda on 
catering. Today we are laying so much 

stre.s on co-operation, we want to 
have co-operative farming societies 
and all that. The one thing which is 
mo:::;t amenable to co-operation is 
catering on railways. I had the experi-
ence of two co-operatives on the rail-
ways, and I am sure they did very 
good work. At present the railways 
are having departmental catering, and 
the House knows the enormous losses 
that have been incurred. Some of the 
vendors are now asked to work on a 
commission basis and they are not 
very happy aver it. Instead Of incur-
ring these losses, Government should 
advise the vendors to form co-opera-
tives. Unfortunately I find that where 
vendors in railway stations had appli-
ed to the Railway Board for pelmis-
sian, it has not been granted. If the 
sphere of eo-operation i. extended to 
these people, Government will be 
able to save their losses on catering, 
these vendors will be enabled to serve 
better food, and lakhs of people will 
come to know the value of co-opera-
tion. The Railway Minister is a lover 
of co-operatives and particularly 
believes in people having direct can·· 
trol over matters instead of through 
intermediaries. I, therefore, hope he 
will eneourage the formation of co-
operatives at lea.t among the vendors, 
and accord recognition immediately 
such co-operatives are formed. 

Shri Venkatasubbalah (Adoni): 
rise to eXY;lress my grievance against 
the way Andhra Pradesh is being 
treated so far as the laying of new 
railway lines is concerned. It is no 
exaggeration to .ay that this part of 
the country was neglected for some 
centuries during the British regime. If 
we look at the way railway lines were 
laid, it is clear that only places of 
strategic importance were linked by 
the British, and incidentally they pas.-
ed through Andhra Pradesh. I may 
mention the Madras-Bombay or the 
Madras-CalcuttA lines. Thus, Andhra 
PradeSh was completely neglected. 

Many of our friends have advanced 
arguments for constituting a separate 
railway zone for Andhra, like admini-
strative convenience, efficiency etc. 
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[Shri Venkatasubbaiah] 
In that regard also, I feel Andhra has 
not been given a fair deal. 

Without the laying of railway lines, 
Andhra could not prosper economical-
ly, it was not able to make much 
headway. Our Railway Minister is 
a champion of the depressed and 
oppressed' classes, and I therefore 
!lopeal to him that, since Andhra has 
been neglected for centuries, he should 
take up the development of the 
Andhra region by laying new railway 
lines. 

A railway line has already been 
recommended by the Andhra Govern-
ment to be laid from Nandial to 
Nellore via Mydukur. It runs along 
the Na:lamalai Hills which are a 
repodta :'y Of forest produce. If this 
railway Uno is formed, it will open up 
new avenues of economic develop .. 
ment. The State Government has 
a Iso recommended the laying of ano-
ther line from Mydukur to Cuddapah. 
So many rea.ons have been advanced 
for not laying new railway lines, but 
when lines are being laid in other 
regions and when the State Govern-
ment has come up with this proposal, 
I sec no reason why these new lines 
~ ou  not be laid in this most under-
developed part of the country. 

Other lines suggested are from 
Ongole to Hyderabad and Kazipet to 
Nellore viz., Nagarjunasagar. Nagar-
junasagar is going to be one of the 
bigge.t projects in our country wher" 
nearly 40 lakh acres are being brought 
unde:-- irrigation. It is going to p!ay 
• very important part in the economy 
of the country. So, a railway line Is 
necessary for this area also. 

Another important thing I would 
like to hring to the nolicp of thp. 
Minifter is the const.ruction of Qver-
bridges in many "laces. When the 
railway lines were laid, the towns had 
not grown to their "resent dimensions, 
In many places, on either side of the 
level-crossing, towns have grown up 
and tralIIc ,ets jammed. Great diftl-

eulty and inconvenience are being 
experienced by vehicula r trafllc 
because of these rail way cro.sings. 
In my constituency, there are t.hree 
bill towns, namely Nandyal, Adon; and 
Dronachalam, where for huurs 
together, traffic is being held up for 
lack of overbridges. If the Railway 
Ministry say that there is dearth of 
finance, then, I may even suggest to 
the Railway Minister that the resper-
tive municipalities or major pallchayat 
board. Of those areas may be address-
ed in the matter; they could l"vy some 
tax on the passengers Rnd give their 
share of contribution for the construc-
tion of these overbridges, it IIntonce 
comes in the way of the construetion 
of these overbridges. 'l'owns with a 
population of more than forty or fifty 
thouslind are beinl inconvenienced 
when there is a great vehiCUlar traftlc 
jam at every stage for five or six hours 
in a day, tor lack of overbridges. I 
would "eqllest the Minister to take up 
this matter also in to consideration and 
see that overb"dges are constructed 
liS immediatdy as possible. 'l'he State 
Governments or the respective munici-
palities or panchayat boards may be 
addressed in this matter. And the 
Railway Ministry can ask for a pro-
portionate contribution from these 
bodies fOr the construction of these 
overbridg .... 

Coming to tne halts of u'lilna In my 
constituency, in places like Tadpatri 
of Anantapur district and Koo!!i In 
Kllrnool district, now. tht, express 
trains have ceasea to stop. It is 
beyond my comprehension to find out 
what criteria have weighed with the 
Railway Administration in not having 
stops at th""e pia",,". Whatevel· be 
those criteria, since the M .• S. M. 
railway company had come into bemll, 
though they were a commercial organi-
sation, yet, they were stopping the 
trains at these places, I do not kuow 
why in a welfare State where the 
amenities to passengers are the only 
criteria, in this twentieth century, 
these trainll ahould not atop at 1IaeM 
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places. So, request the Railway 
Minister to consider these aspects and 
see that wherever th .... e ira in. were 
formerly .topping, those Vlaoe.l sh·)uld 
not be dropped nn,,·. 

I understand thLt th" P"ri - ass~. :e  

is being stopped, ana t ~ pleb of ~ e 

Railway Board is that since they are 
runnmg a new train trom Hydersbad 
to Madras, this is being dISpc"."d with. 
TillS is no argument for .tojJVlng \hl! 
Puri Passenger. I requer.t th", in .ste~ 

to consider UIlS aspect 11111\.1. 

So far as passenger arn n ~ 111'. 
conl'erned, I find from the statenlf'.lIt 
that out of the total earnings, nearly 
90 per cent of the traffic receipts come 
from third class passengers. But the 
amenities provided to these people are 
not commensurAte with the revenu" 
that is derived from these third class 
passengers. Ge>inl! tnrough the .t:.\<,-
menl, I nnd Ihat only Hs. 22 lIokn. Iaa." 
been earmarked fur tHe Southern 
Railway Zone for amenities to third 
class passengers. 'I'h.s bl!iug inc 
second biggest on~. con.parativdy, it 
ha! to get !nore for passenger a ~ 
ties. 

Further, the construction of b9g 
9tations has also becn included in LIle 
amenities provided to third class 
passengers. The construction of flag 
stations is quite a different thing alto-
gether. and it should not come wit;gin 
the scope of amenities for third class 
passenger.. I renuest the Minl.ter tu 
delete this from th" amenities portion 
and give additional I(rf nt~ ~ thib 
behalf. 

I would also re u~st . for thc c ..... 
struction of a new station at Pandila-
palli on the M ,nra.-Calcutta lin... 'l'he 
people there have be..n alritatJlg for 
this neW :station, and I r u~at trw 

Minister to take early Fteps in till> 
r".pect. 

Another aspect to whlch I WOuld 
Uke to draw the nttention of the M m-
ister is regarding the repairs don.. on 
the railway lines. Since the last two 
years, the train running from Banga-

(Rai!1Dalls) 

lore 10 S"cundt!rllbad, which was .. 
night train. has bet'n converted into 
a day train j even tnen, t ~ r~ n  

ha VI! not been completed on these 
railway line.. Already two yeaN hdve 
been taken by the Railway Ministry 
before completion uf this work, and 
this is causing great inconvenit:nce to 
the pas.engl'rs travelling on this hne. 
I ""ant that the repairs should be cum-
pleted at least during this yellr, and 
there should not be any conversion of 
night trains into day trains hereafter. 

Regarding the GT Express, I would 
lik.. to point out that the Hyderabad 
coaches put on that train are out-of-
ollte and outmoded. Great Inconveni-
ence and difficulty arc being experi-
enced by the passengers. I think they 
had been manufactured at the time Of 
His Exalted H:ghne.s th. Nunrr. or 
Hyderabad. and they had been taken 
Over from them and are stilI being put 
on the line, and they are not up to 
date. I want them to be replaced by 
the new coaches that are being manu-
factured. 

The Deputy Minister of Railways 
(Shrl S. V. Ramaswamy): I am grate-
ful to the han. Members who have 
participated in this debate. They have 
given very valuable advice and their 
words of appreciation have been very 
gratifying. Even when they were criti-
cal they were very friendly. and I am 
grateful to them fOl" th.; tllO. 

Within the short time at my d's-
po5al, it would not be possible for me 
to deal with all the cut motions. There 
are as many 8S eighty or so, and a 
good number of them deal with local 
matters. I shall. therefore, deal with 
certain major problems or questions 
which have arisen. 

Time and again, the question of 
level-cro .. ings, ovcrbridges and under-
bridges has been raised. A larl!e 
number of cut motions relate to 
them. Even the last speaker complain-
ed bitterly about the hold-up at these 
level-crossings: A1ready. the hon. 
Mini,ter has referred to thla. and my 
colleague Shri ShahnawBJ: Khan also 
has mentioned it. But I Would like to 
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amplify what they have stated, by 
plaCing before the House paragraph 2 
of a letter written to the State Gov-
ernments by the Rallway Ministry, 
which reads a. follows: 

''The Government of India 
(Ministry of Transport and Com-
mWlications) have recently advis-
ed that ~  .cherne. relating to 
over-or un er ri . e~ in replace-
ment of lev .. l-crc>ssings should 
form part of the State plans, lind 
after obtaining prior approval of 
the Plannin!! Commission, the 
Road Authority's share of the cost 
may be met from the loans which 
the Ministry of Finance (Depart-
ment of Economic Affairs) may 
grant to the State Governments 
for miscellaneous development 
schemes under the State plans. 
There is also the share of all State 
Governments from the tax on 
railway fares, which can legiti-
mately be spent on the State 
Governments' share of cost of 
over bridges and underbridges etc. 
It is understood that all the State 
Governments have been addres-
sed in the matter by the Gov-
ernment of India (Ministry of 
Transport and Communications) 
and requested to take necessary 
action. Accordingly, it is for the 
State Governments to take up 
schemes which they consider 
necessary, and provide them in 
their own plans, making necessary 
provisions for funds to meel their 
Ihare of the cost and advise the 
concerned Railway Administra-
tion the priority aecording to 
which the State Governments 
would like the schemes to bl!' pro-
gressed. Formulation of the State 
Governments' plans In this manner 
will enable the Railway Admini-
strations to prepare a co-ordinated 
scheme as fllr a. the I'onstruclion 
of ovet'bridges I underbridges is 
eoncp.rne.{ to fall In line with the 
priorities desired by the State 
Govemmf!llu.". 

Sir, I may add that w" collect 
.. Dout Rs. 11 erore. anhually by way 
of passenger fal'e tax and so far we 
have distributed Rs. 211 crores to the 
States pro rata according to certain 
proportions dete:rmined by the ~ nan~e 

Commission. 

Some hon. Members howe suggested 
that a. Fund might be created to meet 
the cost o~ these overbridges aud 
underbridges. This is a matter which 
can very well be discussed in thE< Gen-
eral Budget and possibly Wlder thl> 
Demands for the Planning Comm .. slo" 
or the Ministry of Transport. It 
would oe welcome if the Plaunine 
Commission would set apart some 
amount out of i~  these overbridges 
and under-bridges can be constructed 
and the delay. at the level-crOSling 
eliminated. 

We are weli aware of the fact that 
delays are not delays of individuals. 
It is not individual loss of time; it is 
a nationai waste of time. Therefore, 
we would welcome the Planning Com-
mission s('tting apan such amounts 
and helping us to relieve traffic con-
gestion. Otherwise, it will not easily 
be met. 

In the meantime we are not kl!ep-
Ing quiet. Within ·our means we are 
trying our utmost to see that the 
delays at the level-crosslnll are re-
duced to the mmimum. Our oblectlvl> 
is to reduce it to aDout 6 minutes and 
not more than 10 minutes. It is with 
this end in view thet we Dave issued 
instructions to the several railway ad-
ministrations to tak/! into cons!dera-
tion the various level-cro.sing. at im-
portant place. and to see that delays 
are avoided. 

We have adviSed that where there 
are heavy detentions of road tramc, 
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and consequently complaintl, they 
should consider the desirability of im-
proving the tele-commwlicauon and 
interlocking arrangement.! at me level 
crossing to cope with the increasing 
road traffic as indicated below: 

"(i) Important level cro""inss 
shoula be connected by telephone 
with the adjoining stations and 
wherever adequate view of an 
approaching train is not available 
to the Gate-man, a warning bell 
operated automatically with the 
approach of train should be pro-
vided. This will keep the Gate-
mlln in close touch with the move-
ment of trains and avoid early 
closing of the level crossing. 

(ii) Arrangement. of interlock-
ing the level crossings within the 
station limits with the station 
signals to be re-arranged, so as to 
enable the Gate-man to open the 
ga tes as soon as the train has 
passed the level crossing. 

(iii) At extremely busy level 
crossings, instead of providing 
gate-leaves on each side of the 
level crossing, they may be replac-
ed by lifting barriers, which can 
be operated simultan"ously from 
a winch or a cabin close-by, thus 
avoiding the necessity of the Gate-
man actually walking to each of 
the gate-leaves, and thereby save 
time." 

We have also authorised that 
.... herever the signal-Iev"rs are away 
from the gataft they should be shifted 
to near the gRtes so that as loon as 
the train passes, the Gate-man opens 
the gate and avoids further delay. 

We have asked the administrations 
.to look into this matter and draw up 
a scheme. We hope to complete it 
within about two years preferably and 
a close watch has been asked to be 
kept on the actual progresa made in 
+his direction. 

One other point has also been touch-
ed upon earlier by the hon. Member 
from. Gurdaspur, Shri D. C. Sharma. 

(Railwavs) 
He was talJting of a committee to 
avoid dyarchy in the police adminis-
tration. I do not know what he 
means. Obviously, he was under a 
mistaken impression that the Special 
Pollee Establishment is dealing with 
these crimes. It is not the S.P.E. The 
S. P. E. has got a special function; it 
deals with corruption, under the 
Rome Ministry. 

Hon. Members will kindly see that 
the Railways have not got a police 
force. What they have got is a Rail-
way Protection Force. Parliament, in 
Its wisdom, in passing the Act gave 
the Protection Force only power to 
protect railway property and property 
entrusted to the Railways. It has got 
only limited powers for arrest and 
search. Now, crImea agaihSt persons 
and crimes againlt property are, under 
the Constitution, State subjects. There-
fore, coming as it does as a law and 
order subject, the problem of the pro-
tectiOn of passengers and the protec-
tion against offences to property is, 
naturally, the subject-matter of the 
State Governments. 

This function is exercised by the 
Government Railway Police. The 
G.RP. functions in two sectors. One 
is the order police and the other is 
called the crime police. The order 
Polce deal with maintenance of order 
in the stations and an the platfot'llls 
and in trains standina at stations. For 
the Order Police we pay to the 
States .•. nnually. about Rs. 94 lakhs . 
This is our C'ontribution. 

So far as the Crime Police is con-
cerned, t.hat is the concern of the State 
Govprnmp.nts. And the State Gov-
ernments pay for it. 

rt has been suggested by hon. Mem-
bers that we shouls! have more G.RP. 
to put. down crimes. The question 
is: Who is to toot the Bill? The 
protection of person and property 
being the concern of the State o ern~ 
ment, any increase in the G.RP. to 
afford greater protertion to the pu-
sengers must be made by the State 
Govemmeots. The problem, therefore, 
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would be how to increase the foree 
and alford greater protection. 

Shri Amjad All: Is that the defence 
the Railway Ministry want to put up 
for saving the passengers from da-
predation? 

Shri S·. V. Ramaswamy: I am not 
stating anything like that. I am only 
stating the exact leial position, the 
factual position. I may, at the same 
time, submit to the House thnt we are 
in close liaison with the G.R.P. We 
are rendering all assistance possible 
for detecting crimes, for arresting 
and prosecuting and for bring-
ing the offenders to book. As I sub-
mitted before, our powers are 
limited in the matter of arrest and 
detention. It is the G.R.P. wh" have 
to investigate and prosecute the offen-
ders. We have no such powers. 
Therefore. in the context of the parti-
cular situation we cannot.... (Inter-
ruptions). If, in the wisdom of par-
liament, the law can be amended, it 
can be done. I am only stating the 
factual and the legl1l postion. 

Shri Amjad AU: 
trains belong to you 
State Governments. 

The railway 
and not to tha 

Shri S. V. Ramaswamy: The trains 
run throul!h the State territories: that 
is the position. 

Shrl Amjad All: What a defence! 

Shri. S. V. Ramaswamy: Yes, but 
the hall. Member himself Is a lawyer 
and he knows the legal position. 

Shri Tangamanl (Madurai): You 
must look after the safety of the pas-
sengers. 

Shri S. V. Ramaswamy: The safe-
guarding the safety of the person is a 
State subject, according to the Consti-
tution. 

Shri S. M. Banerjee (Kanpur): In 
the State Assembly of Uttar Pradesh 
th!s question wu raised and there the 

Minister replied that it is the responsI-
bility of the Centre. 

Shri S. V. Ramaswamy: 
not go mto any controversy. 
merely the legal positiC!!!. 

Let us 
I stated 

Some other han. Members have 
raised the question in their cut motions 
-the question of the electrification of 
stations. The policy of the 
Ministry is to electrify as 
many stations as possible under 
the Second Five Year Plan. We 
have programmed to electrify about 
1.200 stations; so rar 641 statioM have 
been electrified; 200 stations are on 
hand; and by the end of the Second 
Five Year Plan we hope to complete 
the target. Wherever there is electri-
city nearby, We give preference and 
have those places electrified. So, the 
han. Members who have moved cut 
motions wltD regard to the electrifica-
tion of stations will be pleased to 
know that this "ill be tak .. n up orl • 
programmed ."sis; and, as and when 
funds are availahle and ~ rrent Is 
also available, these stations will be 
electrilled. 

There is one other question about 
telephones in stations. Salne bon. 
Members have raised it. We have pro-
grammed In the Second Five Year 
Plan to have 1,500 telephones set up 
in about 1,100 stations. So far, we 
have given 1,300 telephone connections 
in about 850 stations. According to 
the programme. 250 stlltlon. yet re-
main to be connected by telephones. 
The delay i. not on our part. The 
delay I. sometimes due to P. " T. ~or 
the reason that either the exchange 
nearby Is overworked or the exchaT1,e 
Is far away. Anyhow, we are In clnee 
touch with the P. " T. toO see that 
facilities are provided by way of t"le-
phone connections to as mllJ'V stlltlons 
as possible. Thes" telephones .t'e 
meant not for outward calls but for 
makinl( enquiries about thl! movement 
of train. lind things like that. Tt wt11 
not be ODen to the public to make uae 
of It for IIny private purpoae. hltt only 
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!or business connected with the Rail-
ways or in case of emergencies these 
can be used. In 210 stations, 228 
public cali offices have been set up 
which are open to the public and we 
are pursuing the matter to see that 
as many stations as possible are con-
nected with telephones. 

Regarding the out-agencies, the 
policy of the Ministry is to have as 
many as possible because it helps to 
integrate the means of transport from 
the rail head to the interior and from 
the interior to the rail head. We have 
220 out-agencies. Most of them are 
operated by contractors while some of 
them come under departmental-cum-
contractor operation. Last year we 
have been able to add only 33 out-
agencies and I myself am not fully 
satisfied with the increase in the num-
ber. It is not that we are so parti-
cular about the traffic offering but we 
are keen about the suitahility of the 
contractor. If the suitable contrators 
are available, We would like to en-
courage as much as possible the open-
ing of out-agencies. We have recently 
issued a circular to the Administrations 
to draw up a list of the places which 
have got a population of over 10,000 
and which are five miles away from 
the nearest station. 

Shrt T. B. Vlttal Rao (Khammam): 
It is not very clear. 

Shrl S. V. Ramaswamy: We have 
asked them to draw up a list of 
places which' have a population of 
10,000 but which are more than five 
miles away from the nearest rail head 
so that if suitable contractors are 
forthcoming, we should have no 
hesitation in opening as many out-
agencies as possible. 

~ ~ ni;(: 'tIlT i rr~  
~~~~ i ~~ iro : 
;:r(\' fiI;lIT omt'IT ? 
Shri S. V. Ramaswamy: It is only to 

find out the requirements. One hon. 
Member has moved a cut motion thet 
there must be an out-agency in every 
district centre. We are COlng far 

beyond that cut motion as a district 
centre would have at least.a lakh of 
population ... (Interruptions.) 

Shrt Tangamanl: Is the Divisional 
Superintendent authorised to give per-
mission? Is he the final authority? 

Shrl S. V. Ramaswamy: Shri Damani 
mentioned that the claims. position 
had improved. Apart from the slight 
reduction In the amount paid, the 
number of claims have also come 
down from about 73,000 in 1955-56 to 
44,000 in 1958-59. The time taken for 
settling the claim has come down from 
71 day. in 1952·53 to 52 days now. 
I may add that we arc not quite satis-
fied with this reduction and we would 
certainly see that the position im-
proves further and we pay much less. 
There is a constant endeavour on our 
part to keep down the claims as low 
as possible and settle them as quickly 
as possible. 

Some hon. Members referred to the' 
increase in working expenses. Al-
ready the hon. Minister has said that 
constant attention is being paid to 
secure economies and I would like· 
only to add an amplification Iaow it 
has given satsfactory results. I will 
take the figures for 1958-59 and 1959-
60. The working costs have increased 
by about 15! crore. of which Rs. 5' 5 
crores are accounted for by the In-
crease in the price of coal, repairs to 
bridges, etc., caused by excessive 
floods. The net increase would come' 
to about RI. 10 crores. As against 
this, there has been an increase In the 
gross receipts by RI. 32 crores and If 
you deduct Rs. 5 crores from it due 
to the increase in freight rates from 
lst October. 1958, the net increaSE> 
in the traffic income will be about 
Rs. 27 crores. In other words, for a 
net Increase of Rs. 10 crores In 
working expenses, there has' been 
an increase In the Income tc. the 
tune of RI. 27 crores. From this ;vou 
will be pleased to compare the figures 
for 1960-61 too. There will be a net 
increase of RI. 35 crores in the work-
ing expenses. Out of this, Rs. 20.12 
crores account for the increase In the. 
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pay structure according to the Central 
Pay Commission's recommendations 
. and one crore has been set apart for 
meeting the liability that may arise 
when we accept carrier liability. 

'Therefore, the net increase will be of 
the order of Rs. 13.75 crores as 
against an increase of Rs. 28.50 crores 
.in the revenues. This does not in-
dude the increase in surcharge that 
will operate from 1st April, 1960, So, 
when we compare these figures, I feel 
~ at there is nothing to be alarmed 
'about the increase in the working ex-
penses at all. On the other hand, the 
results are quite satisfactory. As my 
colleague only yesterday pointed out 
from the figures placed by the Hon. 
Prime Minister-it is a noteworthy 
feature--all the Ministries put to-
gether were able to show only an 
economy of Rs. 23 lakhs and out of 
Rs. ~. 99 crores the Railway Ministry 
alone has been able to show an eco-
nomy of Rs. 5.76 crores. .. (Inter-
Tuptions.) 

Shri Naashlr Bharucha (East Khan-
desh): You have been very extra-
vagant. 

Shrl S. V. Ramaswamy: It is not 
""xtravagance. I am prepared to place 
figures under the various heads in 
which economy has been achieved. 

Shrl ,JarJlvan Ram: We should not 
.. how any economy I 

Shrl Barish Chandra Mathur: What 
is the break-up of these figures? 

Shrl ·S. V. Ramaswamy: I 'am pre-
'pared to give them here but for the 
fact that I am hard-pressed for time. 

Shrl ,JarJlvan Ram: You send it to 
the hon. Member. 

Shrl S. V. Ramaswamy: I shall send 
'a copy of this to him. In fact, a copy 
'was placed on the Table of the House. 
On the question of working expensl!I 
the Railways have given a very good 
~ount of themselves and I. do hope 

that the House will appreciate the 
achievements of the Railways in this 
direction . 

Now, some hon. Members. 

Shri T. B. Vlttal Rao: What about 
Salem-Bangalore? 

Shri S. V. Ramaswamy: Do not 
have it from my mouth please. 

Shrimatl Parvathi Krislmau. (Coim-
batore) : As Minister. 

Shrl T. B. Vlttal Rao: Otherwise 
am going to press my cut motion. 

Shrl S. V. Ramaswamy: Shri 
Damani was very happy to congra-
tulate the Railway Ministry on its 
attempt to get materials indigenously 
and to encourage man ufacture of all 
the materials in our own country. I 
would only like to submit that the 
Railway Equipment Committee has 
done very good work, and from year 
to year we have been getting more and 
more of indigenous material. The 
percentage of indigenous compared to 
foreign has increased in· a very encou-
raging manner. Very many things 
which we have been importing hitherto 
are being manufactured by the 
csuntry. For instance, steam locomo-
tive fittings' such as pressure castings, 
ejectors and injectors are produced in 
sulftcient quantities as to meet domes-
tic requirements. Steam pressure and 
vacuum gauges are manufactured for 
the first time and the capacity develp-
ed to meet the full requirements of 
Railways. With the going into produc-
tion of a large tube mill, ERW tubes 
are ·produced in sufficient uantit~s as 
to render imports of boiler smoke 
tubes and other tubes on steam loco-
motives unnecessary. Larger diamet-
er tubes such as flue tubes are In the 
course of development. 

Amongst coach and wagon compo-
nents may be mentioned such develop-
ment. a. the manufacture of coaching 
under-frames, the metre gauge cen· 
tr. couplers and increased quantitillll 
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01 vacuum brake fittings, wheel-scI; 
etc. There was an impressive proKress 
In Ule manufacture of train lighting 
equipment such as dynamos and switch 
gear for coaching stock. Locomotive 
headlights were produced for the first 
time and Railways are already self-
sufficient in this item. 

In the field of mechanical signalling 
equipment, the output from the Indus-
t.ry was so increased as to more than 
meet Rai.iways requirements. A 
number of items of electrical signall-
ing equipment were also produced 
although more items have yet to be 
developed and the work is in hand 

These are a few of exclusively Rai/-
ways' items which have been deve-
loped durin& the Second Plan Period. 
It must, however, be mentioned that 
with the rising tempo of industrial 
production, a large number of com-
mon user items are being obtained by 
the Railways from within the country. 
Mention may be made of a number of 
items such as small tools, cables, tele-
phone appartus, paints, varnishes, etc. 
etc., 

We can place certain figure, which 
Ihe House will appreciate. To have 
an idea of the extent of indigenous 
pW'chases of Railways, an analysis of 
the figures oC purchases during the 
years 1956-57, 1957-58 and 1958-59 can 
be given. The total purchases includ-
ing imported steel were of the order 
of Rs. 171' 38 crores in 1956-57. The 
total purchases excluding imported 
.teel were of the order of Rs. 153'16 
"rores during the same period. indi-
genous content out of this was of the 
order of Rs. 125' 82 crores. If it is 
including imported steel the percen-
tage comes to 73, and If it is excluding 
imported steel the percentage comes 
to 82. In 1957-58. total purchases In-
duding imported steel amounted to 
Rs. 221' 83 crores and excluding Im-
ported steel it amounted to Rs. 180'46 
crores. Out of this, indigenous con-
tent was worth Rs. 158'48 crores. 
Therefore, excluding Imported steel 
the percentage was 88 and Including 

394 CAi)L.S.B.-7. 

import<'<i stecl the percen tage was 71_ 
In 1958-59, the total purchases includ-
ing imported steel amounted &0 
Rs. 254: 08 crores and excluding im-
po11ed steel it amounted to Rs. 207'95 
crores. Indigenous content was 167'93 
crores. Therefore, including import-
ed steel the indigenous content was 
66 per cent and excluding iDiported 
steel the indigenous contedt was 81 
per cent. 

We are ecollomlSlng in the utilisa-
tion of scrap also. We have got a big 
programme of utilisation of scrap 
arisings in the workshops. Our annual 
arisings are estimated to be of the 
order of 1,76,000 tons. We have grad-
ed this into different types. We caIl 
them "re-rolling''. "'industrial" and 
':melting". Of the total annual aris-
ings of ferrous scrap On the Railway., 
roughly a third is utilised directly in 
Railway workshops. Another third is 
converted for the Railways' require-
ments by Ordnance Factories and pri; 
vate Steel Foun<lerslRoUers in the 
form of billets, steel castings, untested 
roUed components. The balance third, 
at present is being supplied to the 
steel plants in the public sector. As 
a major step in the utilisation of melt-
ing scrap in Railway workshops, two 
sell-contained units at Ajmer and 
Jamalpur have been brought into 
commission solely for the purpose of 
making tiebars rolled from Ingob 
locally produced from scrap. The 
proposal for another similar unit In 
the south is also being examined. 
Similarly, in the new Locomotive 
Component Works. which are being 
established at Varanasi, it is propolled 
to convert approximately 5,000 BG 
axles into MG axles and utilise the 
off-cuts for ancillary production. This 
would go a long wwy in meeting the 
demand of MG axles. The aforesaid 
conversion would, of course, be under 
proper metallurgical control. 

Sir, I have very nearly covered all 
the points. One hon. Member said 
yesterday--it was a very unfol'lunate 
remark and that Is why I am malDng 
this submission-that the RaIlway 
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Board will not 'come before this 

House as protagonists of vested 
int.erests. I do' not know what he 
meant by that, It was a flowery 
'language, no doubt. Whose vested 
interests? Clnterruption) , The 
interests are vested in the people, 
in the nation, The Railways 
are the property of the nation. No-
body has got any vested int.erests, not 
even the Board. It was an unkind re-
mark. I beg to submit, Sir, the only 
interest that the Railway Board, the 
Railway Ministry has got is the in-
terest to serve the nation. In that high 
endeavour, Sir, I am thankful for the 
sympathy and' co-operation of all hon. 
Members. 

Mr. Deputy-Speaker: Am I requit-
ed to put any cut motion separately? 
I find that is not the desire of any hon. 
Member, r shall put them all together. 

The cut motions weTe put and nega-
tived. 

Mr. Deputy-Speaker: The question 
is: 

"That the respective sums not 
exceeding the amounts shown in 
the Order Paper be granted to the 
President to defray the charges 
which will come in course of pay-
:ment during the year ending the 
31st day of March, 1961, in respect 
of Demands Nos: 2 to 20." 

Tlte motion was adopted. 

15.58 hra. 

MOTlON RE. DANDAKARANYA 
DEVELOPMENT AUTHORITY 

Shrl D. C. Sharma (Gurdaspur): 
!leg to move: 

"That this HOUSe takes note of 
the Statement on the Dandaka-
ranya Developmp.nt Authority laid 
on the Table of the House On the 
27th November, 1959 by the Minis-
ter of Rehabilitation and Minority 
Aff'airs," 

Development Authorit1l 

It is a very' proud privilege to b .. 
able to initiate this discussion on 
Dandakaranya, Dandaknranya evokes 
many historical memories, but it also 
recalls to mbd certain incidents and 
situations which are connected with 
present day realities. It is, however, 
Sir, a pity that though the mythical 
and historical Dandakaranya com-
prises of Bombay, Madhya Pradesh, 
Andhra and Orissa States,.,. 

An HOD. Member: Not Bombay. 

Shrl D. C, Sharma: ... , QUI' Danda-
karanya comprises of only two State., 
Orissa and Madhya Pradesh. It is ~ 
pity that though, to begin with, thr,,., 
States were involved, ultimately only 
two States came forwar4 te sponeor 
the scheme. 

There is some: pertine!lce in raising 
this discussion in the context or the 
World Refugee Year which the whole 
world i. celebrating at this time, It 
has been said that there are about 
70 million people uprooted on account 
of th" second world war. About 40 
million people were added to that 
number On account of political evente. 
About 15 million people were added 
to this number on account of certain 
other troubles. So, the refugees 81'" 
to be found not only in India but 
all over the world. The World 
Refugee Year is celebrated at this 
time by 76 countries of the world. I 
do not know whether my country ;, 
directly participating in it or not. But 
anyhow we have our own refugee pro-
blem in this country. There arc 
Arabs and Chinese and all kinds of 
refugees in the world and their pro-
blems arc similar to our problems, 
namely, the problem of relief and re-
habilitation and al.o the problem. of 
resettlen1ent. But I must say that 
thouah we have solved the problem of 
resettlement, in many cues, this pl·O-
blem has defied the people in Europe, 

:u Jus. 

Danclakaranya is a vel·y experimen-
tal resettlement proJp.ct and I mU!I 




